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AFFIDAVIT PROGRESS REPORT ON BEHALF OF THE STATE OF
ARUNACHAL PRADESH.

; \T aring Darang, S/o Lt. Tagang Darang, aged about 55 years, Chief Engineer,

.%Qevelopment & Housing, Government of Arunachal Pradesh, Itanagar do hereby
=) ﬁlg} affirm and state as under:
S 4

""‘*::'45;‘12 That, | am Shri Taring Darang, Chief Engineer, Urban Development & Housing,
Government of Arunachal Pradesh, Itanagar and | am conversant with the facts and
circumstances of the instant case in my official capacity. Hence, | am competent to
swear this Affidavit Progress Report.

2; That, | have read the contents and | submit that the facts stated in this Affidavit
Progress Report are true to the best of my knowledge and are derived from the office
records made available by the concerned Departments. It is also submitted that the
information on compliance of the Solid Waste Management Rules, 2016 are as
provided by the Arunachal Pradesh State Pollution Control Board. | believe them to be

true. No part of the same is false and nothing material has been concealed there from.

3. That at the outset the answering respondent would like to apprise this Hon’ble
Tribunal that the State of Arunachal Pradesh has made progress in the implementation
of the MSW Rules, 2016 but is still hampered due to geographical and monsoon related
constraints due to which the available working time is around 4 to 6 months. Therefore,
the implementation of MSW Rules, which requires deployment of construction
equipment, material, manpower, etc., takes a longer time in the State of Arunachal

Pradesh as compared to other states.

4. That, this Progress Report is being filed in pursuance of the Hon’ble NGT’s order
dated 24.11.2022 whereby it was directed that six monthly progress reports with
verifiable progress may be filed by the Chief Secretary with a copy to the Registrar
General of this Tribunal by e-mail at judicial-ngt@gov.in. The last affidavit of State of

Arunachal Pradesh was filed on 03.02.2024 which covers the two six-monthly period

upto 05.06.2023 and 13.12.2023.
Lo ) | 0&"/

tve Magistrate
Chief Engineer - e Magistr
. 2 o Law, sive & Justice %eptt.
g T rigil Secretariat, \tanagar
— Erunachal Pradesh

| authorised by State Govt
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The following are submitted for kind consideration of this Hon’ble Tribunal :

- A :Status of legacy/solid waste management as on 30/06/2024:

Page |3

er observation made in the Hon’ble Tribunal’s last order dated 06.02.2024, the
jon of legacy/solid/liquid waste management is shown as under :

1"'Six-Monthly
|Report(05/06/
2023)

2"Six-Monthly
Report
(13/12/2023)

3" Six-Monthly Report
(30/06/2024)

Reference

|Legacy Waste
in Itanagar,
I:laharlagun
own

44,117 Cum

0
(44,117Cum
Treated)

0
(44,117Cum Treated)

IAnnexure-I1X
lat Page- 19
to 25

SINo Break up-Compositions % Quantity

Plastic 85

Paper & Woods 7

Textile 2:5

Biomass 2.65

Glass 0.75

Metal 0.6

Hazardous NIL

15

Others/inert

AR B L B B S S

End product of

Disposal method
legacy waste

2
°

23349.64 MT

1. |Finssoil (Landfilling)

RDF(Refused
2 | derived
Fuel)=

8012.28 MT

(RDF sent to Dalmia
factory)

Total 31361.92 MT

Legacy Waste
in Pasighat

town

Govt.

Chief E
Deptt. of UD Housing

itanggar

45,266 Cum

k3

ineer

A.P.

10,016 Cum
4,509 Cum (As
on Jan’2024)

0

Annexure- X
at Page- 26 &

SINo | Break up-Compositions % Quantity

7

Plastic, Rubber, Glass, Paper,

0,
Metal, wood, cloth 18%

2 Soil, Manure, C&D 62%

Volume Reduction due to

i 209
decomposition of waste =

Total 100%

End product
of legacy
waste

sl

fiéi Disposal method

Plastic, Rubber,
Glass, Paper,
Metal, wood,

1. One truck of plastic from
legacy waste has been sent to
Dalmia factory as RDF.

cloth 2. Scrap dealer and recyclers.

Soil, Manure, Land Filling

C&D

Site Leveling

Solid Waste
lgenerated

21521 TPD

223.45TPD

215.02 TPD

(\nnexure—l al
Page- 10

Solid  Waste
[Processed

45.36 TPD

44.49 TPD

Annexure-ll
at Page- 11

5. |Material

Recovery
Facilities

(MRFs)

3 MRFs are
Manually

_...{operational

a) Manually  operational
outsourced :7 Nos

b) 100% Civil works completed : 4 Nos

c) Under construction : 6 Nos

including

Annexure-Iil
at Page- 12

12 TPD);

o
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6 MRFs are
completed
With main civil
infrastructure,
(21 TPD) and

4 MRFs are in
advance stage of
construction
|(66.5%)
(14TPD)

6 MRFs
proposed (24
TPD)

d) Proposed under Special Assistance
to State Capital Investment (SASCI) :
5 Nos

e) Proposed under
Account : 5 Nos

fter completion, Total capacity of 27 MRFs

bove shall be 134 TPD.

f) Processing equipment and machineries
shall be procured under SBM-2.0 and Ring
Fenced Account.

Ring-Fenced

Table — B :Status of liquid waste management as on 30/06/2024 :

Page |4

1°'Six-Monthly

2"Six-Monthly

3"six-Monthly

Sl. Parameter Reference
No. Report(05/06/202 Report _ Report
3) (13/12/2023) (30/06/2024)
Liquid Waste 51.49 MLD [re- 48.42 MLD 47.2 MLD [Annexure-XIl at Page-30]
generated estimated from
236.48MLD ]
Liquid Waste - - 0.16 MLD 1 (One) project is
processed (160 KLD) completed and 4 (Four)
projects with total capacity
of 7.7 MLD are in various
stages of construction
[Annexure-XIl at Page-30]

L7
Chief Engineer
Deptt. of UD & Housing

Govt. of A.P.
ltanagar

o

rgistrate
setice Deptt
2o, itanagar

Arunachai Pradesh

authorised by State Govt
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In addition to above, the following deficiencies were pointed by the Hon’ble NGT for
compliance (Observations cum Compliance are numbered serially as per the Order

t of 27 sites taken up for waste processing, facilities have been completed

r four locations only. Against reported 223.45 TPD waste generation,
processing of 45.36 TPD is done thus, 178 Tonnes of waste remains
unprocessed.

0
“Rériar, WoS
— s

Compliance: Out of 27 sites, status of MRFs are as follows :

a) Manually operational including outsourced :7 Nos

b) 100% Civil works completed : 4 Nos

c) Under construction : 6 Nos

d) Proposed under Special Assistance to State Capital Investment (SASCI) : 5
Nos

e) Proposed under Ring-Fenced Account : 5 Nos

f) Processing equipment and machineries shall be procured under SBM-2.0 &
Ring Fenced Account.

It may be noted that the total waste generation as on June’2024 is 215.02 TPD
which is marginally lower than 223.45 TPD (Dec'2023 ending). Such variation
could be attributed to significant behavioral change due to massive IEC activities
by the state government.

The waste processing %age has increased marginally and same shall be

- enhanced further by implementation of various projects, fund for which has been
already allocated by the state government.

It may also to be noted that the MRFs with “100% civil works completed’ are
not yet operational due to requirement of approach road, machineries, external

Oqﬁ/ electricity & water supply service connections, protection walls etc and the same
5i2gie "f‘?;pse!)t_;ﬁeing taken up from various sources of govt. funding including the now
...a@llocated “Ring-Fenced Account” created by direction of Hon’ble NGT.

Aoah

¢ COh the issue of composition of waste, estimated biodegradable waste is
around 134 TPD and 56 TPD is inert. Considering the terrain of the State,
there is no defined strategy to process the waste. Improvised Organic Waste
Converters (OWC) can be introduced at community levels against the pit
composting which may not be effective considering climatic conditions.

Compliance:

traditional methods of waste management which includes feeding of vegetable

wastes to livestock or using the biodegradables as manure in fields and gardens.

Chief Engineer The people also use most of their tools and household items made of bamboo and
Deptt. of UD & HOusing 4 iy place of plastic or metallic items.

Govt. of A.P.
Itanagar

/_] Most towns in Arunachal Pradesh are hilly and the local inhabitants follow
L

Vermi-composting is done in pits at available MRFs by ULBs. In light of the last
Hon’ble NGT’s Order Dtd.24.11.2022, “wet waste is also being utilized by
composting at appropriate locations’like vegetable market areas, institutions,
schools, hostels etc including at MRFs having compost plants [Photographs
enclosed at Annexure-V at page-14 & 15].The quantity of biodegradable waste
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used as fodder for livestock including composting in the month of June, 2024 is 8.3

rganic Waste Converters (OWC)/bio-digesters are also being proposed
ing-Fenced Account for all towns. [Annexure-XX at Page-45 to 50]

- Comphance The report of quantified data on residue management of the legacy
waste from ltanagar and Pasighat as shown at Table-A above, has been
enclosed at [Annexure IX & X at Page-19 to 27]

Apart from above, non biodegradable items like metals, plastic, bottles, rubber,
leather, packaging cartons etc are being collected by registered scrap dealers,
individuals and ULBs are transported out to nearby Assam for further processing.
The quantity of such scrap materials collected/transported out is estimated to be
26.14 tonnes per day [Annexure Vil at Page-18]

Modes of Solid Waste Processing (As on June, 2024)

SI.No[Waste Processing mode Processing as per 3" Remarks
Six MPR (30.06.2024)
1 |MRFs(Basar, Hawai, Khonsa, 8.05 Datas as per udh swm
Longding, Namsai, Tezu & Ziro) portal
2 [MSW Plant (Bomdila) 2.0 do
ra{é These is part of waste
Lice O%fProcessing in other ULBs generation& processing
sanad rmcluding 8.3 TPD in towns and the
ves“oqi. Livestock fodder/composting 26.14 TPD guantities have been
cfare ii. Scrap dealers. determined through
extensive survey by
field officers.
Total 44.49 TPD

L)

m&"}‘::lf:fmm As per study conducted by GTRE Green Pvt. Ltd. Itanagar for 15 towns in phase |,

Profile/Characteristics of MSW in the state of Arunachal Pradesh

Govt. of A.P. (Annexure VIl at Page-17)
Itanagar
Waste Processin Proportionate
StNo mode > rercentage Quar?tity in TPD

1 Bio-gradable 57.47 124.48
2 Non-Bio-degradable
a) Biomedical 2.35 6.39
b) Glass/Ceramic 1.93 414
C) Silt 1.24 3.31
d) Rubber 1.3 2.57
e) Fabric 2.1 6
f) Plastic related waste 31.55 63.35
g) Metals 1.44 2.66
h) Leather 0.62 2.13

Total 100% 215.02
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5 (2). Sewage Management

here ~\ no consistency in estimation of sewage generation. Initially estimation
A \ MLD and then re-estimated to 51.49 and 48.42 MLD.

omplighge: The data on sewage management was wrongly filled as 236.48 MLD in
4~ Atgavit cum Status Report dated 14™ November'2022, which was later verified

: partment and it was re-estimated at 51.49 and 48.42 million liters per day
(MLD) and accordingly, same was filed in 1% SMPR Dtd 5™ June’2023 and subsequent
affidavits. Also, directions have been given to officers concerned to provide authentic
and validated data in the online SWM portal by proper verification. [Annexure-XXIl at
Page-52 to 58].

It may be noted that the data of sewage generation is based on the actual amount of
water supply being provided over various periods in the towns by PHE department,
which again depend on supply which itself is inconsistent owing to seasonal factors,
disruptions of pipe network etc.

=125

i. There are long time taking activities for setting up of sewage management
facilities in terms of Fecal SludgeSeptage Treatment Plants (FSTP).

Compliance: 1 (One) project of 0.16 MLD is completed and 4 (Four) projects totaling 7.7
MLD are in various stages of construction [Annexure-XIIl at Page-31]

Pollution from sewage is almost non-existent as every household have Septic tanks
connected with soak pits which is scientifically designed to control pollution.

ii.  Inview of distantly/ sparsely located households, decentralized treatment systems
can be set up.

, Compliance: The following projects are under implementation to close the gap

/ , tpaqgween generation and treatment of sewage:
~ e Mag‘iﬁ ce Dept

we 2 WAna@8centralized treatment approach undertaken through the Johkasou Sewage

P eurf”;aﬁ«m@a@ent Plant (STP) with a capacity of 200 Kilo Liters per Day (KLD) for rejuvenation
prun? sy “of the Yagamso river, Itanagar was completed and is presently functional. The STP
- plant is currently running 24x7 with 75% capacity i.e. 160 KLD while remaining 25% of
total capacity is available for sudden surge in volume of sewage and future population.
The plant is connected to 500 households residing in 100 buildings having 2500

number of individuals.[Annexure-XVI at Page- 35 to 38]

The construction of a Faecal Sewage Treatment Plant (FSTP) at Chimpu, Itanagar with
a capacity of 100 KLD is targeted to be completed by September'2024 [Annexure-
[ /7‘ XVII at page- 39 & 40].
t The STP, Pasighat (4 MLD) is targeted to be completed by December, 2024.

Chief Engineer

p.pmofvltm :-::“""9 The STP, Naharlagun (3 MLD) is targeted to be completed by March, 2025.
Govt. of A.F.

n— The Septage Treatment Plant (40 KLD) for the cluster of towns (Namsai, Roing &Tezu)

98% complete. The project is targeted to be completed by September2024. [Annexure-
XV at Page-33 & 34].
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Individual information be given covering each town on following aspects:
and Sewage waste generation per day.

fiaqce: Information appended at Annexure-l & Xll at Page-10 & 30.
d\Sewage waste treatment or processing per day (revision in schedule by

ce: Information appended at Annexure- Il & XIl at Page- 11 & 30.

Quantified information on residue management emerging out of legacy waste and
from waste processing.

Compliance: The report of quantified data on residue management of the legacy
waste from Itanagar and Pasighat has been enclosed at [Annexure -IX & X at
Page- 19 to 27]

iv. Mode of disposal of septage and grey water.

Compliance: The State Level Technical Committee (SBM-2.0) in consultation with
CPHEEO, MoHUA has prepared City Sanitation Action Plan (CSAP) for sum of Rs. 110.56
Crore for the implementation of Used Water Management in 27 Urban towns which has
been approved and sanctioned by the Ministry. The project encompasses the construction
of Interception & Diversion Drains (I1&D) structures and facilities for co-treatment of faecal
sludge along with the Sewage Treatment Plant. DPR and tender documents are under
preparation for 27 Urban Towns. The Preliminary and Condition Assessment Survey is
highlighted at Annexure-XIV at page- 32.

The copy of fund sanction order is enclosed herewith as Annexure-XIX (at Page- 43 & 44).

7. On the basis of ring- fenced account, the Tribunal by order dated 24.11.2022 in Para

57 had levied compensation of Rs. 200 crores on the State of Arunachal Pradesh
which was to be kept in the ring-fenced account and was to be utilized for setting up
of solid waste processing facilities, remediation of legacy waste and setting up of
STPs and FSSTPs for the purpose of eliminating the gap. Nothing has been
disclosed in the report in respect of creating the ring-fenced account in terms of
direction of the Tribunal dated 24.11.2022.

Compliance:

i)  That due to an inadvertent error the State of Arunachal Pradesh had filed an incorrect
report due to which the incorrect figure was submitted before this Hon’ble Tribunal

A}y/ Ieadmg to the fine vide order dated 24.11.2022. Instead, of seeking reduction of

X

rt‘i‘gﬁzstap.n@ns;atlon by seeking a recall of the order, the State has instead decided to ring

\ ‘-‘.f%a.é‘* ‘f@nﬁe the composition amount in order to reduce the environmental pollution.

Vi

) lnpursuance of directives vide Order Dtd.24.11.2022, an amount of Rs.127.21 crores

was allocated and ‘ring fenced’ under various heads for projects/schemes with
respect to Solid, Grey water & Plastic waste management vide order No. PLNG-
11067(12)/1/2021/441 dtd. 03/08/2023. The same is being executed in phase wise
manner. [Annexure- XX at Page- 45].

[\ / 2 i) Now, proposal for creation of a dedicated “Ring fenced Account” alongwith details of

proposals was sent to the Department of Finance, Planning and Investment,

Chief Engineer  Government of Arunachal Pradesh was sent vide letter No. UDH-12011(20)/6/2024
Deptt.¢ ofUN“*’““"' dated the 11"July, 2024.[Annexure- XX at Page- 45 to 50].

nunlglr



823 iage |5

=

ently, approval for allocation of fund to the tune of Rs. 20000.00 Lakhs
} wo Hundred Crore) only during CFY 2024-25 has been approved by the

The ongoing projects have been hampered during the last 6 (six) months due to long drawn-out
process of Parliamentary and Assembly elections. The incessant rain in the current season has
also delayed the progress of works related to solid and liquid waste management. Several
meetings were taken by the Commissioner, Urban Affairs, Govt. of Arunachal Pradeshwith all
stakeholders including the Deputy Commissioner cum Chairman, District Urban Development
Agencies where it was directed for compliance of directions in OA 606/2018 by Hon’ble Tribunal.
Extensive IEC campaigns and cleanliness drives are being carried out from time to time at all
levels in the towns [Annexure- XXIIl at page- 59 & 60].

A tangible progress on all the compliances is committed by next sixth monthly progress report
scheduled by December’2024 ending.

It is prayed that this Affidavit progress report filed by the Chief Engineer, UD & Housing,
Government of Arunachal Pradesh, Iltanagar may kindly be considered and taken on record. This

respondent also craves the permission of the Hon’ble Tribunal to file additional reports, as and

[

DEPONENT

when required.

VERIFICATION Chief Engineer

Deptt. of UD & Housing
Govt. of A.P.

I, the above-named deponent, do hereby verify that the facts stated in the above affidavit are
true to my knowledge and belief. No part of the same is false and nothing material has been

concealed there from.

Verified at............ on this the. 5 day of ... A19%t, 2024

| by a
W

Chief Engineer

Deptt. of U
?M/ SBAing
ccutive Magistrate \ tanagar

Law, Legisiative & Justice Deptt.
Civil Se riat, lanagar
Arur i Pradesh
Authorised by State Govt
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Annexure-II

)) Solid waste treatment or processing per day
" Name of Towns/ULBs Solid Waste Processed (TPD)

1T Ralo 0.9
2 Anini 0
3 Basar 1
4 Boleng 0
5 Bomdila 2
6 Changlang 0
7 Daporijo 1
8 Deomali 0
9 Dirang 0.13
10 Hawai 0
11 Iltanagar
12 Naharlagun 1
13 Jairampur 0
14 Khonsa 0
15 Koloriang 0
16 Longding 0.5
17 Miao 0
18 Namsai 0.17
19 Pasighat 7
20 Rupa 0
21 Roing 1
22 Sagalee 0.05
23 Seppa 0.02
24 Tawang 1.08
25 Tezu 0.08
26 Yingkiong 0.8
27 Ziro 6.3

Total = 38.03

L)

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
Itanagar

=

iva Magistrate

tive & Justice Deptt.
retariat, ltanagar
hat Pradesh
apthorised by Stafe Govt
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Annexure-I11

Status of Material Recovery Facilities (MRFs)

SL.No P acity :rh::rl::: Time!ine.for Status of MRFs Remarks
,-g__: :.s_“f’_‘“/ (TPD) (%) completion
1 | Anini 2 100 | Completed Not functional | sanction awaited for Approach road, ext.
service connections, machineries
2 | Basar 2 100 Completed | Manually operated
3 | Daporijo 5 100 | Oct-24 Notfunctional | Sanctionawaited for Approach road,
Protection wall, external service
connections, machineries
4 Longding 2 100 Completed | Manually operated
5 | Ziro 5 100 Completed Outsourced
6 Namsai 5 100 Completed | Manually operated
7 | Pangin 2 100 | Completed Not functional sanction awaited for Approach road,
Protection wall, external service
connections, machineries
8 |[Tezu 5 100 Completed | Manually operated
A/road, service sanction awaited for Approach road,
9 | Seppa 5 100 Completed connection Protection wall, external service
required connections, machineries
10 | Hawai 2 100 Completed | Manually operated
11 | Koloriang 2 85 Oct-24
12 | Khonsa 5 100 Completed | Manually operated
13 | Aalo 5 85 Oct-24 Not functional Approach road in progress
’ Sanctioned
14 | Bomdila 5 10 Mar-25 March'2024
15 | Sagalee 2 30 Mar-25 do
16 | Miao 5 25 Mar-25 do
17 | Deomali 2 5 Mar-25 do
18 | Tawang 5
19 | Roing 5
20 | Dirang 5 Undervprocess for
sanction (SASCI)
21 | Yingkiong 5
22 | Changlang 5
23 | Jairampur 5
24 | Rupa 5
25 | ltanagar 20 P_r ey
Ring-Fenced A/c
26 | Naharlagun 12
27 | Pasighat 6 il
o T A
Chief Engineer

Deptt. of UD & Housing

Govt. of A.P.
Itanagar
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Annexure-1V

P EES-E

Longding

atnude S596
ongitude 94 688494
« Basar

beta: in RADE at Baear. €

Chief Engineer siise
Deptt. of UD & Housing fian
Govt. of A.P. o
Itanagar Ay REate
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Annexure-V
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Zo=Aiomy osting of biodegradable waste at community level

S
@
£
-
e}
rl

PR e e

Chief Engineer

Depit. of UD & Housing
Govt. of A.P.
ltanagar
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e C e

Chief Engineer

Deptt. of UD & Housing

Govt. of A.P.
Itanagar
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Annexure-V

Anni, ,
QVXW+7QC, Anini, 782101
L3t 28.798615°

A % Long 95.807143°
1 X 03/04/24 04:26 PV GMT +05:30

);qh ; _.quhHa'cmra *
.

& "ljirang,AR,lndia

07/08/2024 03:44 PM GMT
Note - Qaptured by GPS Mayg
B0 L
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Annexure-VI
ol ) Nty of vegetable/food waste for livestock fodder/composting
{ % B
\ an\o:“.?f? %\Tﬁ ame of ULB Quantity (Kg/day) Quantity (Tonnes per day)
" M el oy

TR AALO 330 0.33
2 ANINI 0 0.00
3 BASAR 123.5 0.12
4 BOLENG 159.8 0.16
5 BOMDILA 0 0.00
6 CHANGLANG 0 0.00
7 DAPORIJO 120 0.12
8 DEOMALI 0.00
9 DIRANG 0.00
10 HAWAI 0.00
11 ITANAGAR

12 NAHARLAGUN e 75
13 JAIRAMPUR 112 0.11
14 KHONSA 1400 1.40
15 KOLORIANG 0.00
16 LONGDING 94 0.09
17 MIAO 104 0.10
18 NAMSAI 157.5 0.16
19 PMC 720 0.72
20 ROING 340 0.34
21 SAGALEE 30.1 0.03
22 SEPPA 250 0.25
23 TAWANG 0 0.00
24 TEZU 54.37 0.05
25 YINGKIONG 191 0.19
26 ZIRO 334 0.33
27 RUPA 0.00

Total = 8270.27 Kg per day 8.3TPD

L5

Chief Engine

er

Deptt. of UD & Housing

Govt. of A.P.
ltanagar

7

suthorised



831 Page |17

Annexure-VII
Quantification and Characterization of Fresh waste
5 ;K/(iiq’(k’(‘e;llﬁarden Biomedical | Glass/Ceramic |  Silt Rubber Fabric Fhmr:md Metals | Leather
g Generation e
No.| UB | (D) | qy Qty Qy | Qy | Qty Qty Qty Qy Qty Qy
(TPD) * (TPD) * (TPD) | (TPD) | (TPD) A (TPD) 3 (TPD) ’ (TPD) A (TPD) a (TPD) »

2 | 3 |45 (678 90|03 M |15 17 [18]1920]|2A

Aalo 820 | 492 60.00 | 0.16 2.00 { 008 | 1.00 | 0.08 | 100 | 0.08 | 1.00 | 0.21 | 250 [ 2.62| 32.00 | 0.04 | 0.50 | 0.00 | 0.00

Basar 500 | 240 | 48.00 | 0.15 {300 0.10 | 2.00 { 0.05| 100 0.05 { 1.00 | 0.15 | 3.00 | 200 | 40.00 | 0.05| 1.00 { 0.05 | 1.00

Bomdila 700 | 434 | 6200 | 021300 0.07 | 1.00] 007 { 1.00| 0.00 | 0.00 | 007 | 100 2.17{ 31.00 | 007 | 1.00 | 0.00 | 0.00

Changlang| 610 | 336 | 55.00 | 0.08 { 130 | 0.18 | 300 | 0.06 | 1.00 | 0.04 | 0.70 | 0.2 | 2.00 | 2.20| 36.00 | 0.06 | 1.00 | 0.00 | 0.00

Daporjo | 800 | 440 | 55.00 | 0.16 | 2.00 [ 0.16 | 2.00 | 0.05 | 0.60 | 0.06 | 0.80 | 0.16 | 2.00 { 2.72| 3400 | 013 | 1.60 | 0.16 | 200

ltanagar | 8700 | 5046 58.00 | 348 | 400 | 1.74 | 200 | 174 { 2.00 | 087 | 1.00 | 348 | 400 {23.06) 2650 | 087 | 1.00 | 131 | 150

Jairampur | 420 | 2.27 | 54.00 | 0.17 | 400 | 013 {300 008200 008 | 2.00 | 0.13 | 300 1.18| 28.00 | 0.13] 3.00 | 0.04 | 1.00

Khonsa 500 | 300 | 6000 | 015|300 ( 0.10 | 2.00 | 0.05 | 1.00 | 0.04 | 0.80 | 0.10 | 2.00 [ 141| 28.20 | 0.15 | 3.00 | 0.00 | 0.00

W oo~ lan jur |l o |- ] =

Miao 300 | 1.56 | 5200 | 0.06 | 2.00 { 0.09 | 3.00 | 0.03 | 1.00 | 0.06 | 2.00 { 006 { 200 | 111| 37.00 | 0.03 | .00 | 0.00 | 0.00

[y
(=31

Namsai 769 | 454 | 5900 | 0.15]200| 0.23 | 3.00]0.08|100| 0.15{ 2.00| 008 | 100|231| 30.00 | 0.15| 2.00 | 0.00 | 0.00

—
—

Pasighat | 1400 | 8.68 | 62.00 [ 042 | 300 | 0.28 | 2.00 | 0.14 | 100| 028 | 2.00 { 0.14 | 1.00| 378 | 27.00 | 0.14 | 1.00 | 014 | 1.00

12 {Roing 445 | 276 | 6200 | 0.04 | 1.00 | 0.04 | 1.00 | 0.04 | 1.00 { 0.02 | 0.50 | 0.04 | 1.00 | 1.45| 3250 | 0.04 | 1.00 | 0.00 | 0.00
13 |Seppa 723 | 390 | 5400 | 022|300 0.4 | 200 ] 0.14 [ 2.00| 022 | 3.00 | 022 | 3.00)2.10| 29.00 | 0.14 | 2.00 | 0.14 | 2.00
14 |Tew 500 | 3.25| 6500 | 005 1.00| 0.05 ) 100 ) 0.03 { 0.50| 0.10 | 2.00 | 005 | 100 1.40| 2800 | 0.08 | 1.50 | 0.00 | 0.00

—
o

Liro 1000 | 560 | 5600 | 0.10 | 1.00 | 0.10 | 1.00 | 025 | 250 | 007 |{ 0.70 | 030 | 3.00|340| 3400 { 0.10| 1,00 | 0.08 | 0.80

Avgpercentage | 105.43| 57.47% | 5.61 |235%| 3.50 [193%| 2.90 |1.24%| 2.14 |130%| 530 |2.10%|52.89| 31.55% | 2.18 | 1.44%| 192 |0.62%

Note: Study conducted by GTRE Green Pvt. Ltd. Itanagar for 15 towns in Phase-l. Study shall be undertaken for Anini, Boleng, Deomali, Dirang, Hawai, Koloriang, Longding,
Sagalee, Tawang and Yingkiong in Phase I

oy

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
ltanagar
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Annexure-VIII
{.luantity of waste processed by scrap dealers/ULBs
i\
Quantity Quantity
3 5,‘"\ (Tonnes per month) (Tonnes per day)
15 2 0.07
2 DAPORIO 7.8 0.26
3 SAGALEE 2.85 0.10
4 SEPPA 4 0.13
5 ZIRO 15.85 0.53
6 LONGDING 2.1 0.07
7 | YINGKIONG 3.5 0.12
8 CHANGLANG 1.7 0.06
9 TAWANG 4 0.13
10 KOLORIANG 0.3 0.01
11 AALO 38 1.27
12 BOMDILA 10:5 0.35
13 DIRANG 9.75 0.33
14 ROING 162 5.40
15 TEZU 9.716 0.32
16 JAIRAMPUR 1.2 0.04
17 KHONSA 27 0.90
18 DEOMALI 2.5 0.08
19 HAWAI 0.5 0.02
20 ANINI 0.6 0.02
21 MIAO 2.76 0.09
22 BOLENG 1.5 0.05
23 NAMSAI 27 0.90
i TaNALAL 366.6 12.22
25 NAHARLAGUN
26 PMC 80.5 2.68
27 RUPA 0.00
Total= 784.226 TPM 26.14 TPD
Tk
Chief Engineer %
Deptt. of UD & Housing /
Govt. of A.P.
itanagar —p— wagistrate
B ua & Justice DeP
Law}-tiig;}:;:méﬂai, ltanagar

autnorsed BY
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Annexure-I1X

File No. ITA/SC(SPV)-225/2022-23/
OFFICE OF THE CHIEF EXECUTIVE OFFICER
ITANAGAR SMART CITY DEVELOPMENT CORPORATION LIMITED
SENIOR OFFICER QTR, TOWER NO.2, FLAT NO. 25 & 26, ZOO ROAD
ITANAGAR: ARUNACHAL PRADESH

RkRhRRTRRRRRRe Rk Rk hhkkikekh Rk ke khiiek

File No. ITA/SC(SPV)-225/2022-23/ Dated, the 10" May 2024

To

The Commissioner
O/o Urban Affairs

Govt. of Arunachal Pradesh, Itanagar.

Sub: Parawise Action Taken Report in compliance with Hon'ble NGT order in matter of
0.A 606/2020/EZ-regd.
Sir,
As directed during the review meeting held on 3™ May, 2024, enclosed please find herewith
Para wise action taken report in compliance with Hon'ble NGT in matter of O.A 606/2020/EZ.

Queries Updated Quantity Remarks
Composition
Qutlay:
1) Updated 1) Fine soil 23349.64 MT The project is 100%
quantity of legacy completed.  Under this
waste treated & remediation work the legacy
Breakup/compositio waste of about 44117 Cum
ns of the legacy (32084.08 MT) has been
wastc  and its extracted and processed.
utilization. The legacy site Karsingsa

has been 100% reclaimed
and handed over to IMC for

re-purpose.
1. The fine soil
measuring about
24071.8 MT

accumulated through
trommels processing
is being wused for
horticulture  purpose
at the ongoing

Hollongi airport.

Break up- | % Annexure-II (soil

2} RDF Compositions Quantity quality analysis report
(Refused 1) Plastic 85.00 has been enclosed).

derived Fuel) 2. The Refused Derived

8012.28 MT | ™2} Paper & 7.00 Fuel (RDF) from the

Woods legacy waste has been

3) Textile 350 transported to the M/s

Dalmia cement plant,

. Diviass 365 Shillong tha.t has been

co- processing to use

as a fuel for the

=%
[& 1 S
Chief Engineer
Depit. of UD & Housing

Gouvt. of A.P.
Itanagar

cement factory.
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Annexure-IX
5) Glass 075 Annexure-I (The
utilization certificate
and the transportation
o Gt details been
enclosed)
7) Hazardous NIL
8) Others/inert | 1.50
3) Total (14+2) | 31361.92 MT (The difference of
722.16 MT is of the evaporated
moisture content at the time of
weighing)
,s%_ Break-up composition of RDF
0.75%0.6% 0% 1.5%
5 / ® Plastic

Fig: 1

A

Chief Engineer
Deptt. of UD & Housing

Govt. of A.P.
ltanagar

Arur-u P
Authons‘"—d b‘f

# Paper & woods
= Textile
¥ Biomass
= Glass |
= Metal

Hazardous

* Others/Inerts

This is to note that the Fig:1 is the graphical representation of the composition of the RDF that
contains the respective quantity which is all combustible in nature and that all has been co-
processed to Fuel that has been used in the M/s Dalmia Cement Factory for its purpose and usage.
Whereas, the other By-Products are of Fine- Soil which is to be utilized for horticulture purpose at
the ongoing Hollongi airport. The project is 100% completed with this aspect.

» plagistrate

i ustice Deptt-
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r your kind perusal and further filing of affidavit, please

mitted fo
Yours sincerely,

Chief Executive Officer
Itanagar Smart City Dev. Corp. Ltd
Itanagar

May 2024

-------

Mcmo No.ITA/SC(SPV)-225/2022-23/ H9yo Dated, Itanagar, the

Copyto: -
¥ The PS to the Chief Engineer, Urban Development & Housing

Member Secretary, APSPCB.
PA to the Chief Conservator of Forest (CCF), DoEFCC
PA to the Director Town Planning, Itanagar, Government of Arunachal Pradesh for

information.
5. The Executive Engineer, SPV, ISCDCL for information and necessary action
6. Office copy.
Digitally signed
DAHEY ::SG":;Y
SANGNO oate: 2024.05.13
11:42:03 +0530°
Chief Executive Officer

[tanagar Smart City Dev. Corp. Ltd
Itanagar

i}

T of o

R VF%‘% e
é‘?é’? \,1-\ W%w 4\'\/
£e v A

s §

ptt. o ousing
Govt. of A.P.
Itanagar
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Annexure-IX

SHR! OM TESTING & RESEARCH LAB(

CORY Plot No. 296, 15t FNG Road, Sector-121, Ghari Chaukhandi, Noida - 201301
1 Mob. : 9821153908, 8076937336, 9971980045 9990934633
o\ E-mail. : shnomlab@gmail.com, Web. : waw.shriomlab.com, www.shriomiab.in

— TEST-REPORT

Issue To GORANTLA GEQSYNTHETICS PYT.ATD
Address : 3 FIRST FLOOR, SARASWAT! STREET, MAHALINGAPURAM

CHENNAI 60034

Roport No STRLA-17102023001
Issue Date : 17.10.2023

Sample Description: Soil

RESLLTS
(Soil Quality Analysis)
SAMPLING DETAILS
Date of Sumpling - 09.10.2023
Luusliui . Site name Chimpu ltanagar -
TS TRL/ASTPSOIL01

Sampling Protocol
Sample Quantity : 1000 gm
: Zip Polybag

Sample Packing
Analysis Duration . 09.10.2023 to 17.10.2023

RESULTS
"S.No. | Parameters [ Results | Units Protocols |
i | | ok
o1 | g : I5: 2720 (part-4), 1985 i
| ! i Brown Brown red to black (Reaff:2015) l
l Sail colour ! i |
| 02 | l .74 | - 15:2720 [Part-26), 1987 1-
[ pH i |
| 03 | Bulk Density 1.24 | gfcc STRL/SOP/S/07 !
s o e e e . | STRU/SORIS/OR g
o5 | Electrical Conductivity N " amhes/em s 2720 (P-21) S
_T—Iﬁ_oi:ﬁt; e S TS Y s il G "~ STRL /sTP/SOIL/01 ]
i i
r o7 I Exchangable Potassium | 210 mg/kg STRL/SOP/5/01 ;
| | |
o8 | Cnloride T 040 % STRL/SOP/S/01 ]
| ] } |
et 4 |
0% l Nitrogen 0.98 | % STRL/SOP /50IL/01 !
| |
‘10 | Phosphorous 26.9 i mg/kg STRL/SOP/S5/05 |
- | 1 J
S | C:N Ratio 0398 -- ASTM D 5373 guidelines | -
{ | [N SSOSC—. i (by Calculation) |
For Shri Om Testing 8 Research Laboratory

page (01 of 02)
ﬁh;;

Adterised Sty Stgratory
(Name, Designation & Signature with Seal)

STRULABIQF/058 Rev.:00
Note: 1 The results indicated only refer to the tested samples and listed parameters and do not endorse any product. The customer asked for
the above tests only.
roduced whoily or in part without priar written consent of the laboratory.

2 This certificate shall not be rep
3.This certificate shall not be used in any advertising media or as evidence in the court of Law without prior written consent of the laboratory
4 The samples received shall be destroyed after 30 days from the date of issue of the certificate uniess specified otherwise and sample for

biological testing will be destroyed after 7 days of testing.

Chief Engineer i e Deptts
Deptt. of UD & Housing Legis! il
Govt. of AP. i s
mnﬂg‘f AvuE - g 1 ;_;,7 -'-”.
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Annexure-1X

.7.\ \

A Plot No 296 1stFNG Road, Sector-121, Ghari Chaukhand:. Noida - 201301
;43\ Mob. : 9821154306, 8076937396, 9971980045, 9390934633
5;,} E-mail. : shriomlab:@gmail.com, Web. : www.shriomlab.com, www shriomlab.in

Qﬁy dited, ISO 9001, 1SO 14001 & IS0 45001 Certified Laboratory.

TEST-REPORT

Report No. : STRLA-11062023001

2 | SR ' — - " T stRusTe/so/o1
t } : 1.34 % AP
| Organic matter | |
13 | Calclum : 774 ! me/ke APHA 22™ End 2012 (3120.8) !
| | i {
| 14 Exchangable Magnesium (as 268.1 ! me/ke USEPA30508/3051/3052 I
! : I ]
g - ———————————
15 Cation Exchange Capacity 3.60 | meq/100gm 1S: 2720 (P26)1987
16| Water Holding Capacity i 204 f_ % STRL/SOP /SOIL/01 |
| | i |
f = STRL /STP/SOIL/01 {
7] . I 764 | % /STP/ |
! | Porosity A |
18. | Exchangable Sodium i 185 | mg/kg STRL/SOP/5/02 |
| 1 4.
19 " Absorption ratio : 0.36 ! % ! STRL/SOP/5/08 :
i | i ] i
20 | sit i 55 ; % i IS: 2720 (P-4)1985 ‘
‘21 [ Cley g i {s: 2720 (P-4)1985 folEs
i | : i -
22 sand I 18 | % 1S: 2720 (P-4)1985 =
Dokl o i
e e 317 ; me/ke ! STRL/SOP /50IL/01
L j , | ‘
, 24 : 84 ! T e T I
i Iron 0 | mg/kg .
fzs Magnesium (as Mg) ! 264.6 | mg/kg USEPA30508/3051/3052 i
| i H
| 26 Nickel ; 0.21 ! mg/kg ICP-OES
{ | { ]
27 | Lead | 0.43 ! me/kg ICP-OES
i i ]
| 28 - Chromium ! 0.37 mg/kg ICP-OES i
?‘5‘5—7—[" 1 R mg/kg | ICP-OES =t
| copper ; .| 980 | oA —
30 | Texture | sandy Loam | IS: 2720 (P-4)1985 ;
. 1 |

|-
|

lNore: - Soilitis jif for disposal. ‘
**g£nd of Report®” Page (02 of 02) Fer Shr Om Testing & Research Laboratory
) -
Authorised Signatory

(Name, Designation &35ignature ‘4341
Techrucai Managar

STRL/LAB/QF/058 Rev..00
Note: 1.The results indicated only refer to the tested samples and listed parameters and do not endorse any product. The customer asked for
the above tests only.

2 This certificale shall not be reproduced wholly or in part without prior written consent of the laboratory.
3 This certificate shall not be used in any advertising media or s evidence in the court of Law without pnor wnitten consent of Ihe laboratory
4 The samples received shall be destroyed after 30 days from the date of issue of the certificate unless specified otherwise and sampie for

biological testing will be destroyed after 7 days of testing.
i )-t

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
Itanagar

. 2o oVl
&Uﬂv&nsﬁ"’j by A
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Annexure-IX

cement! sugar! refractories! power!

=)
I Certificate of Co-Processing Ii
i Issued To: Gorantla Geosynthetics Private Limited |'
i Certificate No: DCBL/GGPL/01 !
| Date: 21-11-2023 [ N— — .

This is to certify that we have successfully co-processed the following quantities of ;‘um.nz MT of H_ﬁuse Qeriv:d
Fuel (RDF) sent by M/s Gorantla Geosynthetics Private Limited for Co-processing in our Cement Kiln during the

period of 1% October 2023 to 31% October 2023.

Waste Name: Refuse Derived Fuel (ROF)

Quantity (MT): 2004.02

Authorized Signatory
Date: 21.11.2023

Dalmia Cement (Bharot) Limited
rd & 4ih Floor, Anil Plaza-il. il e dak com CIN:

5707 Toll =
T g9 361 7156 200 F 91 361 715  District - Tiruchirepatli
Registered oﬁaA Du""'_‘”"m' Group company, www.dalmigbharat.com

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
ltanagar
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Annexure-IX

7
Vo d &
F/a &
&

/

Dalmia
_cement

cement! sugar! refractories! power!

Certificate of Co-Processing !
i
tssued To: Garantla Geosynthetics Private Limited
Certificate No: DCBL/GGPL/02
Date: 05-12-2023 |
J

:‘:B to certify that we have successfully co-processed the following quantities of 6008.26 MT of Refuse Derived
u : (ROF) sent by M/s Gorantla Geosynthetics Private Limited for Co-processing in our Cement Kiln during the
period of 1* November 2023 to 30™ Navember 2023,

Waste Name: Refuse Derived Fuel (RDF)

Quantity (MT): 6008.26

Date: 05.12.2023

Palmie Cement (Bharat) Limited
30d & 4th Fioor, Anil Plaza-I1, ABC, G.S. Read. Guwahati 781 005 (Assem) India

F 7156707 Toll free: [800 2020 W. www.dalmiaccement.com CIN: USS191TNI1996PLCOS963
R 7l56km:ig!lﬁﬂl GDalmlapumm Disirict - Tiruchirapalii, Tomil Tomii Nodw - 321 651, Indic

ADaimia Bharat Group compan . www.dalmiabharat.com

[, )

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
Itanagar




I

i

840 Page |26

Annexure-X

o el e i RS E N
OFFICE OF THE * .
PASIGHAT SMART CITY DEVELOPMENT CORPORATION LIMITED ;
Smart Cty EAST SIANG DISTRICT: PI\SIGHAT’ 3 _PANSHAL
z ARUNACHALPRADESH /') __——7/95/2024

L= _
No. PSCDCLYE TENDER/GC0/2053-24 | 8038 -~ G, 5

e Dalcd Pasiphat,
The Chiel Engineer,
Urban Development & Housing,
ltanagar, Arunachal Pradesh.

yubject: -Submission of progress r

Sir,
rcpol'l ol SWM

he progress
er dated 06/02/2024 in the
hich has been treated

With reference fo tle above cited subject, enclosed please find herewith t
and STP being implemented under Pasighat Smart City Mission in compliance ord
matler of honorable NGT OA No.606/2018 along wilh the breakup of the legacy waste W

and the residue thercof and their utilization.

This is for favour of your kind information and necessary action please.
Enclased:-

Legacy wasle profile
Progress Report
Implementation of Action Plan

SWM Progress Report
STP Progress Report
Yours Sincerely,

W
(Dr. ManjulhKomut),

Chief Executive Officer,
PSCDCL. Pasighat AP
Memao No. PSCDCL/E-TENDER/GC- : Dated Pastgl:_u.' l‘lé: g&}lgsézgﬁﬁ:,c ot
Sano Development

COp]y '°E]..hc PS 1o Commissioner, UD&H., Govt. of AP for information please.  Pasighat Smar City
2: The Member Secretary, APSPCB, Govt. of AP !'or information please. Cot

3. The Executive Engineer, PSCDCL for information.
4

5

wok oW -

. The Assistant Engineer, PSCDCL for information.
Office copy.

(Dr. Manjuli Komnut),
Chicef Executive Officer,
PSCDCL, Pasighat,A

Chief Engineer

Deptt. of UD & Housing . Leaiziaiive & Jush
Govt. of A.P. il 8

Itanagar Rerai
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) Annex-l
W
Legacy Waste Profile
[ ——
5] Component of Legacy Waste | Unit Weight Percenlage
&) o
i Plastic . Rubber, Gluss , Paper MT 8884.52 18%
= / Metal, Wood. Cloth e
T"_\, 54;"1
A& Soil. Manure, C&D MT 31586.45 62%
B Volume Reduction due to MT 10197.78 20%
decompasition of waste
Total 50,669 100%
Weight (MT)

» Plastic, Rubber, Glass, Paper, Metal, Wood, Cloth

= Soll, Manurs, C&D

= Volume Reduction due to decomposion of waste

Final Dispesal of Legacy Waste

S1. No. End Product Of Legacy Disposal Method
Waste
1 Plastic , Rubber, Glass , 1) 1 (One) truck of plastic from legacy waste has
Paper, Metal, Wood. Cloth been sent to Dalmia factory as RDF. 2) Scrap dealer
and recyclers
3 Soil, Manure, C&D 1} Land filling 2) Site levelling

Page |27

Annexure-X

BREAKDOWN OF WASTE PROCESSING :-

1.

ol ol o

Collected waste is mixed with bio-enzyme and kept for 25 days to enhance the decomposition of
bio-degradable waste.

ecom | for segregation.
ition, the waste is processed in the trome
:::rrs:bia waps‘:: such as plastic, bottles and metal are segregated in the MRF.

Plastic waste is sent to Dalmia cement factory as ROF.
\e
(Pr. Munjuli \emut),
Chiefl Executive fficer,

Rag pickers pick bottles, metal and other valuable wastes on a dally basls.
_ PSCDCL. Pasighat AP
_ Cheel Executive Oficer
<y Pasighat Sman City Development

1 Corporation Ltg.
Chief Engineer Atunachal Pradesh. Pasighat

Deptt. of UD & Housing
Govt. of A.P.
Itanagar | ‘
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Annexure-XI1

Solid Waste Management Project Progress Report :-

::' J/ .velall pioject costRs 2205Cr

“2 Qveml} Physical works at 96%
“eStructure Components with progress :-

e Vetting— 100%
* Survey works — 100%
» Dismantling of existing wall — 100%
« Fire Fighting work — 100%
» Treatment of legacy waste - 100%
* Compound wall — 97%
» Building block for Staff Room — 96%
» Shed for MRF, Processing and Storage — 95%
* Machinery-95%
« Laboratory block. Work ongoing — 90%
» Electrical Works —87%
« Landfill Cell-80%
» Laboratory Establishment —60%

3. 6 (Six) trucks of plastic as RDF totalling 130 MT has been sent to
Dalmia cement factory.

L)

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
ltanagar

=
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Annexure-XI

Photographs of SWM works done :-

Latitude: 28.061375

- 95 344289
[Elevation: 163.15¢8 m

Chief Engineer /

Deptt. of UD & Housing
Govt. of A.P.
Itanagar
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Annexure-XII
Monthly Report on Sewage Waste Management by all Census Towns for the month of |
' June 2024
:,_“___l\!ame of Towns/ULBs Quantity of Sewage generated Sewage treated (MLD)
utive (MLD)
/
R RS &5 0
W2 Anini 0.33 0
‘~3;-',_‘,; % Basa}" 5, E 0.62 0
4 lpoterg 0.02 0
5 Bomdila 217 0
6 Changlang 12 0
7 Daporijo 13 0
8 Deomali 0.54 0
9 Dirang 0.41 0
10 Hawai 0.65 0
11 Itanagar
12 Naharlagun A —
13 Jairampur 0.61 0
14 Khonsa 1.84 0
15 Koloriang 1.28 0
16 Longding 0.24 0
17 Miao | 0.45 0
18 Namsai 2.4 0
19 Pasighat 1.02 0
20 Rupa 0 0
21 Roing 1.68 0
22 Sagalee 0.72 0
23 Seppa 3.66 0
24 Tawang 1.28 0
25 Tezu 1.38 0
26 Yingkiong 21 0
27 Ziro 2:1 0
Total = 47.2 0.16

Deptt. of UD & Housing
Govt. of A.P.
ltanagar

29
Chief Engineer @
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On-going projects under Sewage/ Septage Management

Capacity | Functional | Physical Progress % Remarks
Capacity
Dec’2023 | June’2024
Chowkham, Timeline
Tezu&Roing A BaLD - 96 30.09.2024
cluster
Revised
ﬁ;ﬁaﬁagun 3 MLD i 25 25 | timeline
31.03.2025
STP at Pasighat | 4 MLD ; 46 59 L
Septage .
Revised
TreatmentRant | 5 4L i 90 98 timeline
e [Fjat 30.09.2024
Chimpu o
Johkasou STP in 100 100
upstream of 0.2MLD | 0.16 MLD | (Trial runin (Functional) Operational
Yagamso River progress)
Total 7.7 MLD | 0.16 MLD

£7 20

Chief Engineer
Deptt. of UD & Housing

Govt. of A.P.
ltanagar

-e Deptt

Bt T
e A S
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Annexure-XV
/f'“-m-_:____‘__ File No. EE/UDH/NMS/PLG-180/2021-22
m‘w GOVERNMENT OF ARUNACHAL PRADESH
o I

D

PARTMENT OF URBAN DEVELOPMENT & HOUSING

NAMSAI DIVISION::NAMSAI
Dated Namsai, the 19 June’2024.

%’xl\ﬁ\a OFFICE OF THE EXECUTIVE ENGINEER

¢ Chicef Engineer,

Govt. of Arunachal Pradesh,
Deptt. of UD & ousing,
Hanagar (A.P).

Sub:- Regarding Construction of Septage Management with Treatment Plant within the cluster
Towns of Namsai/Chowkham, Tezu and Roing (Phase-I)".

Sir,

While inviting reference to the above cited subject, it is to inform you that 98 % of the work,
“C/o Septage Management with Treatment Plant within the cluster Towns of Namsai/Chowkham, Tezu
and Roing (Phase-1) has been completed as of now and it will be fully completed by the end of September
2024.

This is for your kind information and further necessary action please.

Yours faithfully,

st/

(Mosum Sema)
Executive Engineer,
Deptt. of UD & Housing,
Namsai Division::Namsai.

Memo No. EE/UDH/NMS/PLG-180/2021-22/ 2&7 - 70 Dated Namsai, the 19% June’2024.

Copy t o )
” The SE-cum-SSW - 2, UD & Housing, Itanagar for kind information please.

2. The AE-cum-ASW, UD & Housing, Namsai Division for kind information please. .
3. Office Copy

/1 : ,(M(%;a)
. Executive Engineer,

Chief Engineer NDeplt-_ of UD &flousmg.,
Deptt. of UD & Housing amsai Division::Namsai.

Govt. of A.P.
Itanagar
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STP at Mabira road, Alubari village, Chowkham circle, Namsai District

TIILLEE

£F

Chief Engineer

Deptt. of UD & Housing
GOVL Of A.P' /
“aﬂagar . |

Arunacha pradesh

vt
authorised py State Go
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Annexure-XVI

e File No, 1TA/SCSPY)-225/2022.25¢
: : OFFICE OF FIECOER EXECU 1IVE OFFICTR
' J-:‘ } ITANAGAR SMART CITY DEVELOPMEN T CORPORATION TIMITED
e / SENIOR OFFICER QTR. TOWER NO.2, [LAT NO. 25 & 26, 700 ROAD
i as FFANAGAR: ARUNACTIAL PRADESTH

Qn**ilﬁdnt-llttbtqauﬁmﬁﬁ.ﬁaat-aannttﬂnqniwﬁ

“FileNoar SC(SPV)225/2022-2) Dated, Managar, 9 July 2024

P >

The Chief Engineer
Department of Urban Development & [Housing
Govi. of Arunachal 'radesh, Hanagar

Sub: -In complisnce to the Memo No. 12011 (20)/1/2023 (Vol-I) regarding the Johkuson STP in
up streams of yugamso River.

Sir,

As directed the following is the daily and total quantity of liquid waste tecated in Johkasou STT in
the upstream of the Yagamso River as on 30™ fune 2024,

[s1 Project ~ Compliance
No

0 The setting up of a Johknsou Sewape | The project is 100% completed. The STP plant is
Treatment  Plant  (STP) with a | currently running 24x7 with capacity 160 KL
capacity  of 200  KLD  for | (Kilo Liter Per Day). The plant is designed 10
rejuvenation  of  Yagamso River, | handle maximum load of 200 KLD capacitics
ltanagar under Smart City Mission | Henee, remaining 25% of total cupacity is available
has been completed as of 26™ | for xudden surge in volume of sewage and future
December 2023 population. The plant is  connected ta 500
houscholds residing in 100 buildings having 2500
number of individuals, assuming that every
houschold will have at least 5 members in each
household (based on average person per household
of national average data 201 1),

S., Q/g,ﬂ‘”)’f% I
y 7 ‘Q‘P'u\ Queries Remarks —I

l I l Location of STP Energy Park, under APEDA office, __——I
) 2, Capacity of the STP [ Total capacity of 160 KLD with : zs%’aﬂ

maintained for sudden surge in volume of
sewage e 200 K1LD, '

3. Number  of  houscholdstvillages ~ Connected to 500 Househalds and 23500 numbcr_{
connected of individuals.

.

LY ,‘:\\ Q’ﬁfﬂ Page 1 of 2
# L — .

4. Total quantity treated for the Month of | 160 Kilo Liter is filled in 7 days i.c. 685,71
l " L Kilo Liters has been treated in the month of

T

10 F- iy

Chief Engineer

Deptt. of UD & Housing i

Govt. of AP, -
Itanagar
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June 2024 ' June 2024, e
Quantity of sewngpe trented Smnce the operation started on I/OIQ'OZ}T and

the 160 KLD tanks get filled l'uﬁy per week i.c.
Total of reated water is 4114.26 Kilo Liters tll
June 2024, il

22
';;':%T’ 1
G

S ,&‘ f‘}.ré
R e e
EY ey

>
oy =

of disposal of the septage and 1. The septage gets collected in  the
Johkasou tank & nceds periodic removal
which is then sent o FSTP, which has
not been needed till now.

2. Treated water ufter tertiary wreatment i
being discharged into the downstream of
Y agamso river

Submitted for your kind perusal and further filing of affidavit, please,

Yours sincerely,

y Dev. Corp. Lid
Itanagar

[tanagar Srja

Memo No ITA/SC(SPV)-225/2022-23/ DatediTtanagar, the........July 2024
Copy to: -
1. The PS to the Commissioner TP-cum- Chairperson SPV, ISCDCL, Govt. of A.P. Nanagar for
information,
2. The PA to the Director Town Planning. ltanagar, Government of Arunachal Pradesh tor
information,

3. The Executive Engincer, SPV, ISCOCL for information and necessary action.
4. Oflice copy.

ftanagar. gt City Dev, Corp. [1d
Itanagar

Chief Engineer
Depﬂ.G ‘::v!tmof&:gusmg Page 2 of 2
\tanagar

a
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—rn

/ é;;;m\bhkasou STP Plant Under YagamsoRiver Rejuvenation Project

(]
L)
S
)

@

casou Sewage Treatment Plant (STP) with a capacity of 200 Kilo Liters per
D) for rejuvenation of the Yagamso river, Itanagar under the Smart City
Itanagar has been completed as of 26™ December 2023. The concemned
raphic evidence depicting pre and post site scenarios. The STP plant is
ently running 24x7 with capacity 160 KLD (Kilo Liters per Day). The plant is
designed to handle maximum load of 200 KLD capacities. Hence, remaining 25% of
total capacity is available for sudden surge in volume of sewage and future
population. The plant is connected to 500 households residing 100 buildings having
2500 number of individuals. assuming that every household will have at least 5
members in each household.

)

%,
-/
‘\6’\@1,_,2: 12023

1. JOHKASOU CIVIL WORK

2

Power Supply panel

) A

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
ltanagar
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‘% 25KLD foundation

3 —
i

—Lark 1 g

- B U Plant pipeline connection
‘ Household connections e | L

Water Flowing Management at Johkasou STP Plant.

Chief Engineer

Deptt. of UD & Housing

Govt. of AP,
ltanagar



853 Page |39

Annexure-XVII
fﬂ OFFICE OF THE COMMISSIONER | |
| ITANAGAR MUNICIPAL CORPORATION IMC |
ITANAGAR
\ IM(IC()M/AMR[ T-001/2024-25 Dated Itanagar thc 2'"j August 2024 |

.
,ik;/ 00 Rnad. ltanagar.
no2s

e
ub:

Forwarding _of Undertaking regarding Work Completion of 100 KLD Septage
Treatment Plant at Chimpu under AMRUT 1.0.

Sir.

Apropos to above cited subject. I am herewith forwarding duly signed undertaking
submitted by the Proprietor of M/s H.M Enterprise, Contractor of 100 KL.D Septage Treatment
Plant at Chimpu under AMRUT 1.0 regarding Completion & Commissioning of the said plant
by September™2024.

This is for your information and further necessary action please.

Enclosed: As Stated.
ours Sincerely,

Itanagar
Memo No. IMC/COM/AMRUT-001/2024-25 Dated Itanagar the 2" August’2024

Copy to:-
1. The PA to Hon’ble Mayor. IMC. ltanagar for information please.

2. The PA to Hon ble Deputy Mayor. IMC, Itanagar for information please.

3. The SPA to Commissioner, Urban Affairs. GoAP. ltanagar for information please.

4. The PA to Joint Commissioner, IMC, ltanagar for information.

5. The Executive Engineer. IMC. ltanagar for information and necessary coordination for

completion of pending works on time bound manner.
The Administrative Officer. IMC. Itanagar for information.

7. The Assistant Engineer, ISD — I, IMC for information and necessary coordination for
completion of pending works on time bound manner.

8. The Proprictor. M/s .M Enterprise. Papu Nallah, Naharlagun for information with the
direction to complete the work on time bound manner.

9. Office Copy.

£ -

Chief Engineer (Techu Aran), APCS
Deptt. of UD & Housing Commissioner
[tanagar Municipal Corporation

Itanagar

Govt. of AP,
ltanagar
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"M/S HM.ENTERPRISE

e 2eidhsad Office:- Papu Nallah, Near DIET Building Jully Road.
P& P.S.Naharlagun.Dist. Papum Pare. Arunachal Pradesh
Govi. Regd. APWRD Class-1(A) Contractor,( Carriage, Building & Road)
7 Contact No.+9436040380.+91-8974053539
RefNa = i]l!(li...@..?: Gg/z'o‘l\/

UNDER TAKING

I Smti. Heena Mili, W/o Shri. Gora Makik and Proprietor of M/s HM
Enterprise, Papu Nallah, Naharlagun do hereby assure that, | shall complete and
operationalize the 100 KLD Septage Treatment Plant under AMRUT 1.0 awarded

to my firm. as per the Detail Project Report latest by 30" September’ 2024.

Failing to do so, the authority can initiate necessary action as deemed fit.

; Enterprise
Proprietor/
M/s H.M Enterprise
Papu Nallah, Naharlagun

Proprietor

\
4
Chief Engineer
Deptt. of UD & Housing
Govt. of AP.
Itanagar
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Sewage Treatment Plant Project Progress Report (Pasighat) :-

oject cost Rs. 48.05 Cr
/ hysical Work Progress at 59%
Structure Components with proéress -
» Site Levelling— 100%
* Horticulture — 0%
*  AdminBlock - 80%
* Security Room— 90%
*  Compound Wall with Gate — 50%
*  Centrifuge Building — 70%
« Main pumping station — 85%
« Sludge Slump - 85%
« CCT-40%
* SBR Civil - 60%
* Treated Water Tank — 85%
* Road (Internal and Approach)— 0%
* Drain System — 0%
» PTU(Civil)-20%
* GFS Tank for SBR and Treated Water Tank — 65%

[

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P,
'ta"agar /
ot & «’. 1:'_‘;‘,_\,;!;_‘:\’
; T nr:: ::}::r
A 1'&(}:‘;‘ g‘ta*e S
s€

\OT\S
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-XVIII
Photographs of Sewage Treatment Plant Works at Pasighat SEADcEme LU

STP Admin Building

PasighatsEast Siang. 791102, AR, India
Lat 28:0623 Mt ung 95.345318
2024 10:25 AM. GMT+05:30
Captured by GPS Map Camera

- — g T R e

A < L e
East Siang, AR,India
Pasighat, East' Sang, 721102, AR, India
‘g, - Lat 2B.062072, Long 95 345706
-‘.‘i 06/26/202410:2 M GMT+05:30

tured by GPS M: Ca

(]
. !Iil_\ [N |

East Siang,AR,India
Pasighal; EdsT Siang, 791102, AR, india
132t 280671993, Long 95.345727
02/15/2024 10:10 AM GMT=05:30
Note : Caplured by GPS Map Camera

o .o e
Chief Engineer : o
Deptt. of UD & Housing sice De

Govt. of A.P.
Itanagar
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F. No.1/1/2022-SBM-I1 (E- 9125255)
Government of India
Ministry of Housing and Urban Affairs

Swachh Bharat Mission (Urban)
* % & ¥k %

Nirman Bhawan, New Delhi.
Dated: 22" November, 2023.

YO o, A
~The~Pay & Accounts Office (Sectt.)
Ministry of Housing & Urban Affairs,
Nirman Bhawan, New Delhi-110011

Subiject: Release of 1* installment of funds of ¥19,26,50,000 towards Used

Water Management (UWM) component of Swachh Bharat Mission — Urban (SBM - U)
2.0 for the Government of Arunachal Pradesh during 2023-24 - reg.

Sir,

I am directed to convey the sanction of the Competent Authority for release of
¥19,26,50,000 (Rupees Ninteen crores Twenty Six lakhs and fifty thousand
only) as central assistance to Government of Arunachal Pradesh as 1% instaliment of
Used Water Management (UWM) component of SBM - U 2.0 of the Ministry of
Housing and Urban Affairs for Financial Year 2023-24 as detailed under.

(Rs. in Crores)

Component Total Central ™= Mobilisa- Central
Project Share Instaliment tion Share to be
Cost proposed to | Advance |released as
be released | pajeased |15t Installm
as per DoE ent
OM dated
09.06.23
1 2 3 5 6 7
UwmM 110.56 79.30 19.825 0.56 19.265

2 The aforesaid projects are to be implemented in accordance with the detailed
conditions mentioned in this office letter dated 25.07.2023. The total cost of the
projects and corresponding central share arrived against these proposals after
detailed examination are also given therein. The costs worked out are indicative
subject to actual tender costs with the Central share being limited to the allocation
ceiling already communicated. The inter-se changes between the cities can be done
by State Government. However, the principle of saturation of all ULBs must be

followed.

3 This sanction is subject to the following conditions:

(i) State Govt. should ensure that the Central share is transferred to the
concerned SNA account by the state government within a period of 30 days
of receipt of Central Share. From 01.04.2023 onwards a penal interest of
7% per annum will be charged on the number of days of delay beyond 30
days in transfer of Central Share funds to the SNA account as per
Department of Expenditure, M/o Finance letter No. 1(13)/PFMS/2020 dated

16.02.2023.
Contd...2..

Foo)

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
Itanagar
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v

J——

/{' W State shall submit confirmation/undertaking regarding refund of interest

A 'Qg@ed on unspent fund of Central Assistance to CFI to the effect that the
fog will be refunded within one month, if not already done, as stipulated

o Expenditure, M/o Finance, Govt. of India.

tate shall submit an undertaking that pending UCs upto 2021-22 will

ubmitted within a month,

e sanction will be regulated In accordance with the provisions of GFR, 2017.

4, The expenditure is debitable to Major Head 3601-(Grants-in-Aid to State
Govt.) - 06-(Centrally Sponsored Schemes)- 101-(Central Assistance/Share) - 22-
(Swachh Bharat Mission)-04-Assistance to NE States for Project Fund of SBM- 35-
Grants for creation of Capital assets under Demand No.60 for the year 2023-24 of
the Ministry of Housing and Urban Affairs.

5. The amount will be credited to the State Government’s account to RBI as per
procedure laid down by Ministry of Finance, Department of Expenditure vide O.M
No.F-II (45/76/SC) dated 22.02.1977.

6. In addition to the entire Scheme being governed by the Operational Guidelines
of the SBM-U 2.0 which is available at www.swachhbharaturban.gov.in. While
releasing funds to beneficiaries/ULBs, the release of funds of 1% installment towards
Used Water Management (UWM) component of SBM-U 2.0, will be restricted to and
governed by the relevant paras of the Operational Guidelines of SBM - U 2.0.

7. Entry has been made at SI.N0.93 in the Grant-in-Aid Register for the year 23-24.

8. This issues with the approval of Finance Division vide Note# 59, dt. 11.10.2023
on e-file No. 9125255,

Yours fajthfully,

(Shakti msher)

Deputy Secretary (SBM-1)
Tele: 011-23062670
sbm1.urban-mohua@gov.in

Copy to:-

i Director General, Audit Central Revenue and Expenditure, Near ITO, AGCR
Building, New Delhi-110002.

¢ Principal Accounts Officer, Ministry of Housing & Urban Affairs, Nirman Bhawan,

New Delhl.

Chief Secretary, Govt. of Arunachal Pradesh

State Mission Director, Arunachal Pradesh.

Finance Division

Sanction file.
l 2 (Shakti Shamslter)
/ Deputy Secretary (SBM-I)

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
ltanagar

b sl o

PRI 7
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Annexure-XX
(E-8024)
o Da. GOVERNMENT OF ARUNACHAL PRADESH
FINANCE, PLANNING & INVESTMENT DEPARTMENT
y (PLANNING & INVESTMENT DIVISION)
V& A.P. CIVIL SECRETARIAT:: ITANAGAR

Dated 3™ August” 2023

T ORDER |
u:\s.; H:‘;}ihp::“&, Ads allocated for the following projects / schemes being implemented by the Departments of
des. DSWFENNG & Water Supply, Town Planning & Urbaa Local Bodies and Urban Deveiopment & Housing

des. the Goverpient of Arunachail Pr: .
Sl it WS 2 adesh -, L ent
e 'ai-YE“‘:'M}Z ., are hereby “ring fenced” under the heads given below during curr

< (Rs. in Lakh)
* 3
No. Particutar Central Share| S03t¢ 15" Finance | oo te Plan Total
: Share Commission
1 |Public Health Engineering & Water Supply
1 | Soha Waste Management (SWHM) 339.86 37.76 1,673.24 - 2,050.86
2| Grey water Management (GWM) 1,548.25 172.03 4,182.76 - 5,903.04
3 | Plasuc Waste Management 331.20 36 80 » 368.00
II {Town Planning and Urban Local Bodies
Grent to Wban Local Bodees (For
' | sanitanon Purpose) - ) ’ ALY 25000 |
Grant v Ad to Managar MC and
2 |Pasghat ™C for Solid Waste « - . 1,000.00 1,000.00
Management (SWHM)
Seepagne Managernent treatment Plant
3 i . . . 150.00 150.00
III |[UD & Mousin_g
Munopa! Sohd Waste management in !
3 31 Urtan towns induding mmmt of . 3,000.00 3,000 00 LA
wages of ousung works force
employed
Grand Total (I+I1+III) 12,721.90 !
2. Any projects / schemes being taken up with the above said "ring-fenced” amounts and expenditure
incurred thereof shall be done with the spedfic prior approval of the Ld. Chief Secr Govi,_of Arunachal

Pradesh, and _pmgress of implementation with respect 10 SIRITprofects 7~ schemes shall be intimated to the
DEp';r—t_mJ‘ents of Environment, Forest & Climate Change and Planning & Investment on amonthiy basis.

3 This is issued with the approval of the Competent Authority.
] Sd!-
(Dr. Sharat Chauhan, IAS)
; Principal Secretary (Finance, Planning & Investment)

Memo No. PLNG-11067(12)/1/2021-O/o, DIR-SP-FPID ' &v v, Dated 3" August’ 2023

Copy to: The Commissioner 1o Hon'ble Chief Minister, Govt. of Arunachal Pradesh, Itanagar
1. e PS to Hon'ble Depuly Chief Minister, Govt. of Arunachal Pradesh, Itanagar.
z. The US to Chief Secretary, Govt. of Arunachal Pradesh, Itanagar.
: ‘:2. The Prindpal Secretary (Finance, Planning & Investment), Govt. of Arunachal Pradesh, Itanagar.
- § gps The Secretary (Finance/ UDB Housing/PHESWS/Town Planning B ULBs), Govt. of Arunachal Pradesh,
£ isiT ey L .\
a ;SE; 'aﬁ';%;:: 4 vg‘éiv (Budgey/Finance), Govi. of Arunachai Pradesh, i@anagar.
§ 3;\ ol FREs : Q‘(Plannmg_ & Investment), Govt. of Arunachal Pradesh, Itanagar.
gt QCQ n:‘tha"&“ef ALY o D&lﬁdusingImE&WS'D&Pfro‘"" Planning & ULBs), Govt. of Arunachal Pradesh,
e\ > v Zh v Sl T P >l
T ¢ 2 2o wn [y S
Gt Office copy. o r -
Y &= 3 /I 2r/ = [ miLs }_\,!f_‘l-
2 & W& TANuGan 24 T T ’ 4 SWw-E[/su-T i
S s 0'%9«_;:__, e ct B (R.K. Sharma), 1AS
. Y -~

) Secrelary (Planaing®& lav ant)
?..,_.——n""'( [ P ' g nvesune ﬂ.
h £~ i‘ :m-" . \ i ‘ -~ ’l'-'/' ﬂ\"-\, zﬂt‘}

L)

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
ltanagar

'
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File No. UDH-12011(20176/2024
GOVERNMENT OF ARUNACHAL PRADESH
DEPARTMENT OF URBAN AFFAIRS,
AN CIVIL SECRETARIAT
LIANAGAR
Dated Tnnngar the 117 July "2024.

The Seeretnry (Plasning & losestonent),
Phepartenent of 1 imnamee, Plasmstiong & lnsedment
Govt of Arunachal Pradesh, lanagar

Sub: Pre 1 -FENCED ‘ompl irec ¥i
OA.No.b06/2018
Nir,

11 15 10 bring to your notice that the Hon'ble National Green Tribunal in its order Dated 24/1 172022
in OA No.606/2018 had levied a compensation of Rs.200 crores on the State which was divected 10 be kept in
a “ring-fenced account™ for setting up solid waste processing facilitics, remediation of begacy waste and
setting up of STPs and FSSTPs in order to close the gap in solid & liquid waste management

The Hon'ble Tribunal, in it laxt NGT hearing Dated 060272024 has seiterated on the compliance
of disectives with regards to sold and hagoid waste management in all the wrban centers of Agunnchal Pradesh
and alve emphasized, onte again. on the issue of ving-feaced account statmp that “nothing has been

ditcloted in the report in respect of creating the ving-fenced account in terms of divection of the Tribunal
nd.24.11.20227.

I'he state of Arnachal Pradesh s represented by the Lad. Chiel Secretary in the NGT matter and ot s
increasingly beconme embarrassing for the government due to the continvivg gap n selidiguid waue
generation vis a vis its processing. This also mcludes the proposals for remediation of legacy waste

As such, owing to their utmost urgency and importance. few propusals for “reducing the gap in
solid & liquid waste management in various towns of Arunachal Pradesh® are bowg proposed amomsting

o Rs.242.44 crores (Details appended herewith). Therefore. entire proposed amount o atleast Rs 20 ¢rue

may be kept in o separate ring-fenced amoust as per NGT dirvection and may alser be made pant of bunldgel
anpoumcement

Thss s for your information and necessan conswdertion please
] Yours faithfuliv,
L
\,|ln--l\\'i.-fll 1

Commpssioner {Urban AfDGies)

Govt of Arusachal Pradesh, anuga:
M 0. UDH-12011(20)/6/2024 Dated ltanngar the ... July 2024,
A for mformation to.-
{ 1. The PS 10 HM [tirban AfTaics, LM & Civil Aviation] Gout of Aronachal Pradesh, tanaga
. \‘k 2. The PS to Advitor o HM [Urban Affairs, LM, Food & Covil Supplies] Govt of Arunachal
< Pradesh, ltanagar.
XY _

§ 1o Chief Secretary, Govt of Arunacha! Pradesh. ltanagar.
P

/—) Commissioner {Urh airs
L
TS - U N SO~ S N | .
Deptt. of UD & Housing
Govt. of A.P.

Itanagar
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& 1s for ‘reducing the &30 in solid & liquid waste management in various towns of Arunachal
Pradesh’

N\
“'pr_mrlii}on o,r_:g:::ﬂ-;dw'or establishing comprehensive MRF facilities including processing facllities with
ih 10 (ten) Pl al Water supply & Electricity connections, boundary/protection wall, approach road ete
10 (ten) more urban centers of the State to enable the Department in providing good health and
the citizen and 350 to comply with the directives passed by Hon’ble Nationa! Green Tribunal.

REQUIREMENT OF FUND TOWARDS CONST. OF 10 nos MRF

Si. | Material Recovery [Capacity (TP0)|Estimated Cost Remarks
No. Facility (takh)
1 Jairampur 5 500.00
2 Raga 5 500.00
3 Kimin S 500.00
Gl Dumporijo 3 $00.00
S Mariyang 5 500.00
6 Likabali 5 500.00
7 Mechuka 5 500.00
8 Rupa s 500.00
9 Yachuli 5 500.00
10 Hayuliang 5 500.00
Total 50 5000.00

2. Model Solld Waste Mangagement (SWM) Project at Namsai (duster approach)

This Integrated waste management approach shall start from Households or door ta door collection of
waste to Transfer station or MRF sheds wherever applicable and transportation to Namsai procassing plant
with equipment like 10 tonnes Compactor trucks, Mechanical sorting conveyors, Magnetic separators,
Shredder, Grinders, Trommels (100mm, 50mm, 10 mm), Biv digesters, Plastic extruder and moulds, Paver
block making machinery, Pyrolysis plant for bio fuels and peliets etc.

The outputs after troatmont st Narmsai processing plant would be fron scraps, Plastic waste
(Recyclables to be separated), Flower pots, tubs, Plastic mixed concrete pavement blocks, Bio mass peliets,
Organic manure, Road construction machinery, Bio gas etc.

Hence, a Model SWM Project Is proposed at Namsal with cluster of towns viz Roing, Teru, Miso,
Jairampur, Bordumsa, Kharsang & Kanubarl for a capacity 25 tonnes per day of municipal solid waste
amounting to Rs.2500 lakh.

(Rs. In lakh)
Phasing of Fund
Name of work Total projact cost 202425 2025.2€
Model Solid Waste Management (SWM) 2500 1000 1500
Project at Namsal (cluster approach)

3. Septage Traatment Plant (Quster approach) ¢

The Department of Urban Development & Housing has prepared City Sanitation Action Plan (CSAP)
including Septage Management System for Itanagar Capital Complex (ltanagar & Naharlagun); Ziro: Aalo;
and Pasighat In the 1* Phase and 2B nos of towns in 2™ Phase viz, Aninl, Basar, RBoleng, Bomdila, Changlang,
Daporijo, Deomalr, Dirang, Doimukh, Dumporijo, Hawai, Jairampur, Khonsa, Kimin, Koloriang, Longding,
Mariyang, Miao, Namsai, Palin, Pangin, Raga, Roing, Sagalee, Seppa, Tawang, Tezu and Yingkiong.

As observed in the CSAPs, most of the households in the state depend on isolated septic tanks
which do not have facilities of periodic cleaning ar desiudging, often posing considerable health hazard and

environment risk. |
A Pilot project namely Septage management with treatment plant within cluster of towns viz

Namsai, Chowkham, Tezu and Roing (Ph-1) amounting to Rs.2500.00 lakh is going to be commissioned

shortly,
Hence, a few Septage Treatment Plants in clusters of 3 1o 5 nearby towns are proposed which shall

comprise of sludge treatment infrastructure at epicenter town alongwith desludging vehicles, garages, "’
provision for operation & maintenance, minimum manpower, etc. While being remunerative, after
commissioning, the project arca could be devaloped into ponds, gardens & parks.

1

[ ) b

Chief Engineer 'y
Deptt. of UD & Housing -
Govt. of A.P. T

ltanagar
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Including Boundary Wall, Statf Quarters, Storage Shed &
Equipment i : il »
< P Shed, Laboratory, Office, vehicles, Office Furniture & Equipment, Sub Station, Solar Py,

sl *———-___l-——n——_.&h__ _{RS. in leh'
no (.p‘;:me,, Name of towns under the Cluster Total Cost Phasing of Fund
i Aalo A3l B 2024-25 2025-26
; 5 A2lo, Basar, Pangi, Boleng & Kaying 2500 1000 1500
gy.EcUthG = —om'ndlla, Rupa, 0"‘“‘3 & Kalaktﬂng 2500 1000 1500
s Grand Tota 5000 2000 3000

elt necessary far carrying out extensive sanitation campaign through

te etc. An amount of Rs.300.00 lakh is proposed
IEC {Sanitntfonl for 2024-25,
| {Rs. In Lakhs)
5! No. Items Amount
i IEC, Workshops, Seminars & Tours/visits 100.00
i) ngagement of PMU/Sanltat}an/Envlronmpnml Experts for NGT matters 50.00
ifh) uantification & Characterization of Solid & Liquid waste 150.00
Total 300.00

5. Organic Waste Composter {owcy/ Bio-digester:-

As per the Characterization of fresh waste, around 55-60% waste iz organic or blodegradable waste,
for which, a cost effective compasting machine would be the best alternative. The machine would
take waste as ity input and provide manure a5 its output. Therefore, it |s Proposed to provide OWCs in

vegetable markets, houls/rcestaurants, hostels etc, of every urban census towns amaunting to a totai
cost of Rs.400 lakh,

The praject shall com

prise provision foe external water supply & electricity connections,
raom, shed, DG set ete.

slore

Summary of Proposals (Sanitation, Solid & Liquid waste Management) under Ring-Fenced

\
Account) $
(Rs. in Lakhs) h
")
M ————— ——eeege ——— T i — i . iy wa— — — . T — q
SI.No | Name of Work/proposal Total Esstt. [ Phasingoffund | Remarks 2
Cost g ;
rals Rarmo=— et _______]2028-25 *
1 Comprehensive Materials Recovery Facility 5000 2000 1
(MRF) in Urban Centers(10 nas) .é
2 " [Model Soiid Waste Management (SWm) 3500 |f 1000 o
Project at Namsai (eluster approach) 4
3 SEPTAGE TREATMENT PLANT - 5000 2000
CLUSTER APPROACH) o ) ﬂLM__
4 Engagement of Experts, Quantification & 300 300
Characterization of Solid & Liquid waste, IEC
(Sanitation) T LA
3 Organic Waste Composter (OWC)/ Bio. aon | a00
.| digester T P < NN S S
6 Setting up of SWM Plant (Dry & Wet waste 2126 1063
jIn 29 Urban towns) o e T ——
7 4 Setting up Sewage Treatment cum Faegcal 4688 2344
! Sludge Treatment Plant (STP cum FSTP) in 27 l
Urban towns T P Y
8 Remediation of legacy waste dumpsites in 27 4230 [ 2115
I Urban Towns. |
TOTAL 24248 | 11222

Chief Engjineer la//
Deptt. of UD & Housing
R R e e Govt. of AP, /

Itanagar
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! Total Estimated : Remarks
No. Cost (Rs. in Phasing of fund
Lakhs) 2024-25 2025-26

1 | Comprehensive Material Recovery 5000 2000 3000 UDH
Facility (MRF) in Urban Centers (10
nos)

2 | Model Solid Waste Management 2500 1000 1500 UDH
(SWM) project at Namsai (cluster
approach)

3 | Septage Treatment Plant (cluster 5000 2000 3000 UDH
approach)

4 | Engagement of Experts, 300 300 - UDH
Quantification & Characterization of
Solid waste, IEC (Sanitation)

5 | Organic Waste Composter (OWC)/ 400 400 - UDH
Bio-digester

6 | Setting up of SWM Plant (Dry & Wet 2126 1063 1063 UuLB
waste in 29 Urban towns)

7 | Setting up Sewage Treatment cum 4688 2344 2344 ULB
Faecal Sludge Treatment (STP cum
FSTP) in 27 Urban towns

8 | Remediation of legacy waste 4230 2115 2115 ULB
dumpsites in 27 Urban towns

Total : Rs. 24244

Erd
Chief Engineer
Deptt. of UD & Housing

Govt. of A.P.
Itanagar
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89529/ 2024/5[3(_‘«1- Div
/24464872024

Government of Arunachal Pradesh
Finance, Planning & Investment Department
Budget Branch:: A.P. Civil Secrelarial
ltanagar
Daled Itanagar,,?\/ the July 2024

The Chief Engineer (Urban Development)
Arunachal Pradesh
tanagar.

Sub :- Allocation of Fund.
Rel ‘- File No UDH-12011/6/2024 Computer No.196045.

Sir,

| am directed to convey the Government approval for allocation of fund to the tune of
%20000.00 Lakh (Rupees Two Hundred Crore) only during Current Financial Year 2024-25 as
compensation amount for depositing in the Ring-Fenced Account to be operated as per the
direction of the Chief Secretary only for exclusive use in Solid Waste Processing facilities,
remediation of legal waste and setting up of STPs and FSSTPs in order to close/eliminating the
gap in solid and waste management activities in the State by Urban Development Department
in compliance to National Green Tribunal Orders. The Expenditure is ‘debitable under the
Head of Account 2217-80-001-01-00-49 Other Revenue Expenditure against the Demand
No. 57 Urban Development.

All the codal formalities, the provisions and conditions prescribed in the GFR, DFPR,
CPWD Manual etc., all the financial rules and regulations, the guidelines and directives issued
by the Gowt. of India, Ministry of Finance, GOI, Administrative Ministry of Gol, CVC and Gowvt.
of Arunachal Pradesh in this regard from time to time should be followed in the letter and spirit
without fail and any lapse in this regard shall squarely be responsibility of the Deparnment

including FD Concurrence.
This supersedes the earlier allocation No. Budget-UD/NGT/2024-25/230 Dated

ltanagar the 22nd July 2024.
This issues with the approval of Competent Authority.

‘éltah!({&b(’pmhfully,
Gyali Tagia
Date: 24-07-2024 14:37:06
(Gyati Tagia)
Under Secretary,(Budget)
Govt. of Arunachal Pradesh
tanagar
Memo No. BUDGET-UDINGT/2024-25 (’)1—1 ] Dated Itanagar the 2y July 2024
Copy lo
1 Tne Unde: Secy. to Chief Secretary, Govt. of A.P., tanagar for information please.
5 The Commissioner (UD), Govt. of Arunachal Pradesh, ltanagar information please.

3 The Joint Secy (Budget), Govt. of AP, ltanagar.
4. The Data Entry Operator. Joint Secretary (Budget) cell.

5. Office copy. .
[ ﬂ (Gyati Tagia)

Under;e;f-tfy,(Budget)

Chief Enginesr
Deptt. of UD & Houslng
Govt of AP. : in s
Hanagar w e W Gocrataniat vzl
' I;{;‘r'ur=,;;-,;':‘.a‘x pragesh
Ly atate Govt

Nﬂhorlsed b
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YILSECRETARIAY, BLOCK NO -1t :i""p

h.g,und“ airmanship of the Ld. Chief Secretary
Lach'2023 to review the progress of implementation of
o £06/2018 and NGT O.A.S4/2020/€7 a

peredY constituted.

Principal Secretary (Planning / Finance)
Commissloner/Secretary (Rural Development)
PCCF (Environment & Forest)
Commissioner/Secrctary (Agriculture)
Commissioner/Secretary (Water Resources)
Commissioner/Secretary (Fisherics)
Commissioner/Secretary (industries)
Commissioner/Secretary (PHED)

. Commissioner/Secretary (Panchayat)

10. Commissioner/Secretary (Urban Development]

W@ NG N e

GOVERNEMNT OF ARUANCH

the decision taken by the Environm

e e
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ALPRADESH
mer AND HOuSING
HLOOR. 1TANAGAR - 791 11

Jate
Dated, l!Q.n.‘-.’.’lQUhg 25" April’2023.

e
G;r:le Monitoring Committee in its meeting
rament of Arunachal Pradesh on 23"

the directions of
) the Hon’ble NGT, in O.A
State level Committee’ with the following rncr'nbers' is

Chairman
Member
Member

: Member

Member
Member
Member
Member
Member
Member Secretary

The terms of references of the above committee is to sct-up 2 centralized single window
mechanism for planning, capacity building and monitoring of waste management at the State Level.
Mechanism to engage service providers by due diligence process who may execute work relating to

solid and sewage management.

Memo No.UDH-12011(20)/1/2023

Copy for information to:-
The Under Secretary t

The PS5 to Principal secretary (
The PS to Commissioner / Secretary
The PS to PCCF (Environmen
The P5to Cormissioner / Secr
The PS5 to Commiss
The PSto Commissioner / Se
The PS5 to Commissioner

-
e

. The Director [Environment], G

e
~N

. Office copy.

[
L=

)

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
Itanagar

-

{Neeraj Semwal) IAS
Commissioner (Urban Development)
Dated, {tanagar the th April’2023.

o Chief Secretary, Govt. of A.P., Itanagar.

The PS to Commissioner (uD), Govt. of A.P., Itanagar.
planning/Finance) Govt. of A.P., ltanagar.

(RD), Govt. of A.P., itanagar.
t & Forest), Govt. of A.P,, Itanagar.
ctary (Agriculture), Govt. of A.P., Itanagar.
ioner / Secretary (Water Resource), Govt. of AP, Itanagar.
cretary (Fisheries), Govt. of A.P., Itanagar.
/ Secretary (Industrles), Govt. of A.P., Itanagar.
The PS to commissioner [ Secretary ( PHED), Govt. of A.P., Itanagar.
commissioner [ Secretary Panchayat), Govt. of A.P., ltanagar.
lgapiien ovt. Ezf A.P., Deptt. of Envn. & Forests & Climate Change

(5ecretariat of the Environment Monitoring Cell) O-Point Tinali, {tanagar.

(Onam Lego) APCS

joln Secretary (Urban Developmert
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GOVERNMENT OF ARUNACIHAL PRADESH
| DEPARTMENT OF URBAN AFFAIRS
¢ AP CIVIL SECRETARIAT :: ITANAGAR

4 :
meeting on the progress of implemcentation of directions/ commitments in ]

\-. -
Ll

LlaReni
0.A606/2013(Solid and Liquid Waste Management] Did.03/05/2024

e Hon'ble NGT OA No.

_ A mecting in compliance to observations arising out ol th
606" 2018 hearing Dtd.06/02/2024 in handling and management of Solid waste and liquid waste
in the State was held under the Chairmanship of the Commassioner (Urban Affairs). Govt. of

A.P. lanagar on 3 Muy 2024 a1 11:00 hours in the Confercnee {1all. 3" Floor. Block No. 02.
:nagar. All the Excoutive Engineers UD&H of the District and concem

Civil Sccrelanat. [t
stakcholders also joined the meeting through V.C.

Chairing the mecting, the Cominissiones (Urban Affairs), delved into how the Nationat
Green Tribunal (NGT) has taken serious note of the pon-compliance to the directions in the
matter of Hon ble NGT OA No. 6062018 in handling and management of solid and liquid waste

treatment in the State.

A short PPT was presented by the Supenntending  Surveyor of Works, Urban

ackground and compliance of directions in NGT Order dated

06.02.2024. followed by status of management of solid and liquid waste by all census towns.
The Director. Urban Loca! Bodies gave presentations in management of solid and Used waste
treatment under SBM 2.0. followed by brict prescntation by Ravi Kumar, Assistant General
Manager, NCPE Infrastructure India Pvi. Lad. Hyderabad regarding various option for used water
wreatment for some census towns of Arunachal Pradesh, based on his findings during the survey

of these towns.
While concluding the meeting, the Commissioner (Urban Affairs). has given direction
1o all concem for follow up action on the following points.

City Development Corporation Lid. Pasighat and ltanagar
are directed to update the quantity of
f the legacy waste which has been

Development, highlighting the b

The CEO. Pasighat Smart-
Smart City Development € orporation Lid., Iranagar
waste treated and to fumnish the breakup ©

reof and their utilization.
10 carry out characterization of Waste generation of all

»a

legacy
(reated and the residue the
All the Executive Lngineers are

census OWns.
ted 10 verify the data himself before uploading in the

The Executive Engincers are direc
vill be initiated to those who fumish the wrong data

portal and strict action ¥
rocessing of solid waste needs to be adopted consisting of a

An Integrated facility for p
[ 3 to 4 chambers for bio-degradable waste. And plastic

compost pit which consists ©
graaule making machine can be adopted for the plastic waste. The composted waste can

be further used as fertilizers by outsourcing them to the depariment of Horticulture
ture including farmers or NGOs. MRF facility with linkage to scrap d:@;
Ca

W~

. E’}-"uu-u..
b

Sle

20/

™

CE, UL & Honsing

Mry NO..HR:.S.:..-..-.-."&..-

3‘ :ﬁf:}pcd in ; same !hi:iili'&;x:t"/ . -~ “
" £SENAN ﬂ%f <
3 {(4

Chief Engineer
Deptt. of UD & Housing
Govt. of AP,
ltanagar
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«-..\.{\\

3 '?}%}‘l:yﬂl\\imwr has emphasized o involve SHGs on PPP maode for segregation of the
.*\‘i‘hlc ,é‘\“"“l’““i“&! ol the biodegradanle waste. Further hie advised the Director 1113

; ;Hhmining tor the SHIGs on ~egregation of the waste and involve them in MR,
vas also given o set up the Compost pit within the periphery of every offices.

schools and other public institutions whorever feasible in onder o0 dispose bio-

le wante on site itsell

crforma shall be prepared in consuliation with SBM expert and same should be share
with all Executive Engineer and the same Performa shall be submiuned by 15/05/2024

duly signed by the concemed Executive lingincer.

All Exceutive Engincers should share the quantity of vegetable/food waste collected by

the tocal communities from the local markets. institutions such as Schools, Hostels.
Resorts and other similar organizations for feeding livestock/piggery, so that the

aggregate quantity composted can e factored in the portfolio solid waste treatment.

9. The Exccutive Engincers are directed 1o complete ail the ongoing MRFs and make it

functional immediately.

=

10. Al the Exccutive Engincers are directed to ensure for non-duplicity of the projects
related to waste management submitted to the Chief Enginecr UD and to the Director
ULB.

11. Preferences should be given for construction of Scientific compost pit under SBM 2.0.

12. All the Exccutive Engincers are directed to submit the DPR for Bio-remediation of the
legacy waste of all census towns to the Chief Engineer which may be funded from the
ringfenced amount.

13. All the Executive Engineers are dirccted to verify the boundaries and factual correciness
of the report and check whether land is available or not in the designated location
presented by Shri Ravi Kumar, AGM. NCPE Inlrasiructure India Pvt. Lid. Hyderabad for
Used Water Management in all census towns.

Further. he dirceted all the bixecutive Engineers. UD&H and all the stakeholders
for strict compliance in letter and spirit.

The meeting ended with both of thanks from chair.

Sd/-
Vivek Pandcy, TAS
Commissioner (Urban Affairs)
Govt. of A.P. Itanagar

Meme No.UA/COM/DEV-01/2024 /S~ Dated, [tanagar the 8"May'2024.
Copy to:- ) ]
1. The Under Secretary to 1.d Chief Secretary. Gowt. of AP, lranapar.
2. The PS to Commissioner (Urban Aflairs). Govt. of A.P. ltanagar.
3. The CCF. Department of Environment. Forest and Climate Change, Govi. of A.P.
Ianagar. _
4. The E\«I’Iembcr Secretary. Arunachal Pradesh State Pollution Control Board (APSPCB).

Nahastdgun.
5. ¢ Chicf Engincer. Urban Developnmient, Govi. AP, hanagar.
b 7

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
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The' Dm.uu: Lv! Bs. Govt. of
“._: X\I héC omm;ssmncr IMC. lIan
& I'\Rg '\‘hjnfc:pa’l Lxecutive OfhR
9. @ﬁ‘ EO-Pasighat Sman Ci 1wy Development Corporation 1.1d.. Pasigaht.
10. The CEO. ltanagar Smar Ci ity Develepment Corporation Lid.. hanagar.

11. Al EEs UD&IL Govt. of AP for information and compliance.
12. Oflice copy.

AP, Ttanagar.
dpar,
1cer. PMC . Pasighat.

Asyon

(Millo Koj‘in)i‘ﬁ’v‘\
Ju. Sceretary (Urban Attairs)
Govt. of A.P. ltanagar.

\
Lok o
Chief Engineer V
Deptt. of UD & Housing
Govt. of A.P.
Itanagar
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GOVERNMENT OF ARUNACHAL PRADESH

DEPARTMENT OF URBAN AFFAIRS
e aciting A.P. CIVIL SECRETARIAT
VE ITANAGAR

MINUTES OF MEETING

.. In pursuance of the meeting notice No.COM/UA/Meeting-01/2024/27 dated 4™ July’2024, a
meeting via Video Conference was held on 10" july’2024 at 11.00 Hours in the Conference Hall of
Commissioner (Urban Affairs) at AP Civil Secretariat, Itanagar under the Chairmanship of
Commissioner (Urban Affairs) regarding compliance of various directions by Hon’ble NGT in OA
No.606/2018 in handling and management of liquid and solid waste management/treatment in the
State of Arunachal Pradesh.

The list of participants in the meeting, physically in the Conference Hall as well as via Video
Conference, is appended herewith as Annexure — ‘A’.

While welcoming all the Deputy Commissioners cum Chairmen, DUDAs and his team of
officers in charge of sanitation management of the townships, the Commissioner (Urban Affairs)
stressed on the need for personal participation and presence of all concerned in such important
meetings which is related to health & hygiene of the citizen and the larger issues of pollution caused
due to ineffective management of solid & liquid waste.

After a threadbare deliberation in the house, the Commissioner (Urban Affairs) directed for
necessary action and compliance by all concerned on the following “actions to be taken” points :

1. He appealed to all Deputy Commissioners to ensure that the data furnished on waste
generation, collection and waste processed are accurate, authentic and bankable.
2. While informing that the next NGT hearing is slated for 08/08/2024, all concerned were

directed to put in sincere efforts with innovative ideas to achieve increased processing,
thereby lessening the gap in solid and liquid waste management.

3. The DC-cum-Chairman, DUDA should convene DUDA meetings at least twice a month.
Minutes of such meetings to be submitted by all EEs concerned.
4. The Master Plan for 14 Census Towns is ready which shall be notified shortly and as

such, all DCs may ensure planned growth of the township as per laid down rules and
regulations and and step be taken to stop all kinds of encroachment on govt. land.

5. All the 17 (seventeen) nos of ongoing Material Recovery Facilities (Anini, Basar, Daporijo,
Longding, Namsai, Pangin, Seppa, Tezu, Ziro, Koloriang, Hawai, Khonsa, Aalo, Bomdila,
Miao, Deomali, Sagalee) are to be made fully functional. Any additional items like
approach road, external service connection of electricity & water supply and protection
works on these MRFs, shall be funded from the ‘Ring-Fenced’ account as well as SBM-2.0

programme,

6. The MRF proposals should be uniform in design and also have similar processing
machineries & equipment based on generation capacities.

7. He advocated for adopting ‘cluster approach’ in establishing infrastructure for
processing & treatment of solid and liquid waste including legacy waste.

8. All DCs were urged to outsource management of waste on PPP mode.

9, In order to enhance ‘ease of living’ in the urban areas and create sustainable

development, the DC-cum-Chairman and Member Secretary, DUDA should strive hard to
keep the town clean and free from garbage, explore and evolve measures to dispose of
waste as per SWM Rules-2016.

[ Ao

Chief Engineer .
Deptt. of UD & Housing . eP
Govt. of AP. anaast
Itanagar 1 acreiane J;ﬁes‘-fi
T peynachdl V " - Govt
& :;m ised BY s
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0. IMC and PMC which contribute alrmost half of the total urbxan waste generatson in the
state, should seriously wark towards effective reduction in gap between generation and
processing.

11. Waste processed by DUDAs should be quantified and same should be furnished by all
towns manthly in the SWM portal as well as by forwarding to Ofo CE {UD&H) via email
at seudhousing@gmail.com Quantification  [category-wise} of waste processed/
transported out by srran dealerc chnidd bhe carried mast and same o be furnished

g monthly,

12, All the DCs may submit realistic Proposals for "Eco-Parks” by 20™ July’2024 and ensure
availability of land for the same.

13. All DCs B0 provide Land Availabillity Cartificate for praparation nf DPR for Sewage
management Being undertaken by Directorate of ULBs.

14. DUDAs 1o initiste semting up of compost pits in boarding schools, hostels, public
institutions, market areas etc. This shall help minimize the wet waste generation,

15. Vigorous awareness compaigns on solid & liquid weste management to be held in
schools, colleges, market areas and all sectors/colonies,

16,  The Commissioner (Urban Affairs) invited for brief presentation by the Deputy
Commissioners on the onguing sanitation management inchuding innovative/best
praclives in the net review meetng.

The VC ended with words of appreciation from the Commissioner {UA) to all Deputy
Commissioners/Executive Engineers for their participation in the review meeting.

<d/-
Commissione r (Urban Affairs)
Government of Arunachal Pradiesh.
itanagar.
Memo No.COM/UA/Meeting-01/2023/ Dated, Itanagar the 15th July’2024.
Copy to:-
The Under Sccretary to Ld. Chief Secretany, Govt. of AP ltanagar for information.
The PS5 to Commissioner (UA), Govt. of AP., ltanagar for information,
The SPA to Secretary (UA), Got. of AP, Itanagar for snformation,
The CCF (Environment, Forest & Climate Change), Govt. of AP, I1anagar for information.
The Member Secretary, APSPCB, Govt. of AP, [tanagar for infarmation.
The Chief Engineer (UD&H), Govi, of AP, Itanagar for information.
All Deputy Commissioners, Govt. of AP_, for information& necessary action.
The Director {ULB), Govt. of A P, itanagar for information.
The Commissioner, IMC, ltanagar for information.
. The MEQ, PMC, Pasighat for information,
. The CEQ, ISCDC Ltd. itanagar for information.

. The CEO, PSCDC Ltd. Pasighat for information.
. AB Executive Engineer (UD&H), Govt. of A P, for information and necessary action.

. Offece copy.
N

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
Itanagar
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P ) 3
/*’&’—Wwﬁ X GOVERNMENT OF ARUNACHAL PRADESH

DEPARTMENT OF URBAN AFFAIRS
A.P. CIVIL SECRETARIAT, ITANAGAR.

Minutes of Meeting

A review meeting was held on 20/06/2024 at 1100 hrs in the Conference hall of
Commissioner, Urban Affairs at 3 Floor, Block No.2, A.P. Civil Secretariat under the
Chairmanship of Commissioner, Urban Affairs. The Officers attended in the meeting are

attached at Annexure-1,

While welcoming the members, the Commissioner, Urban Affairs has taken a review of
Action Taken during the meeting held on 03/05/2024 one by one and taken serious note of the
non-compliance to the directions. After detail discussion the following Point of Action has been

directed by the Commissioner:

1. Responsibility shall be fixed for non-compliance of directions of works assigned to
officers during the meeting. Direction must be complied within given time frame.

The next 6 (Six) monthly compliance report related to the OA No. 606/2018 to be

)

prepared and furnished by 15™ July, 2024.
3. The quantity of processing has to be increased as per the completed MRF,
It was also decided to incorporate the quantity of vegetable waste and fodder consumed

by domestic animals which has to be reflected in SWM Portal.
D was directed to propose MRF, Septage and Sewerage Treatment

5. Chief Engineer, U
' component is proposed under

Plants for all Census Towns during the BE. However any

SBM that may be excluded to avoid duplicity.
- The 13 incomplete MRFs to be completed within the stipulated time.
-'(::)rgﬁanic waste converters to be proposed by the UD Department for all towns during the

share the complete data of waste generation

an Development Department shall also
ary of the CS monitoring

olid and liquid waste to the Member Secret
dawl filed in NGT and 6 monthly progress report are in coh

L

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
Itanagar

cessing of 5 _
erence
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9. It was observed that still data generation regarding solid and waste management in

Arupachat P

/‘}‘ LUt "“_ch’*l‘ and processing is not in proper format and also incomplete in many
tép(cl S

proccssmg in rupu:t of each District as well as in the entire state. NGT format be used

(UD) was dirccted to give a clear picture of solid waste generation and

\J'nr mllecnbn pﬂv}fm s0 that same may be incorporated in affidavit,

""“'-'»'1‘ WAS ‘ﬁlbﬁ decided to have a review meeting again in next week to assess the

S

"‘*--..,,_a—'

situation of solid and liquid waste management,
While concluding the remarks, the Commissioner has directed SE, UD who is Nodal

Officer in connection with NGT matter for presentation of PPT with correct and authentic

data.
Sd/-
Joint Secretary, Urban Affairs
Govt. of AP, Itanagar
Memo No. UA/COM/DEV-01/2024 Dated lanagar the 25" June, 2024
Copy to:

. The PS to Commissioner, Urban Affairs, Gowvt. of A.P ltanagar for information

please.
The SPA to Secretary, Urban Affairs, Govt. of A.P ltanagar for information please.

The Chief Conservator of Forest, Govt. of A.P Itanagar for information please.

The Member Secretary, Pollution Control Board, ltanagar for information please.

The Chief Engineer, Urban Development Govt. of A.P ltanagar for information and

-

_necessary action.
' The Director, ULB Govt. of AP Itanagar for information and necessary action.

""-IThe Commissioner, IMC ltanagar for information and necessary action.

-;.The CEO, Smart City Itanagar for information and necessary action.
The Supdt. Engineer, Urban Development Itanagar for information with a request to

culate the NGT proforma to all EES and collect the data in NGT format.

Joint \ecretm)
Govt. of A.P, ltanagar

Chief Engineer

Deptt. of UD & Housing ﬁﬂf—/
Govt. of A.P. AR
Itanagar 2 = hoe b
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IEC and cleanliness drives

& Narisal, Arunachal Pradesh, india o o L et 2. N
MVEC+FPE, Namsai, Arunachal Pradesh 782103, India Se L T —

B Lat 27.666072° : Longding H.Q., Arunachal Pradesh, India
VHPBQng' Lnngd:nq HQ - Arunachal Pradash 7921317, india

.8 Long 95.871975° 0l Lat 26.588428"
§ 31]07/24 09:21 AM GMT +05:30 - SRR

&

30/07/24 08:43 AM GMT «05:30
[ 5 i " D e cogr /5

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.
ltanagar
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Longding, Arunachal Pradesh, India
V8P9+H6EH, Arunachal Pradesh 792131, India
Lat 26.886657°

Long 95.31736°

® . ol '&ﬁfuﬂ
Longding, Arunachal Pradesh, India
V8P9+HGH, Arunachal Pradesh 792131, India
Lat 26.886567°
E Long 95.317287°
| 30/07/24 08:22 AM GMT +05:30

vt VN

. Longding, Arunachal Pradesh, India

! VBPO9+HBH, Arunachal Pradesh 792131, India
Lat 26.886585°

A Long 95.317238°

Chief Engineer
Deptt. of UD & Housing
Govt. of A.P.

Itanagar



